
not as a director,—and I have been 
following their activitiss closely in a 
number of ways. The Directors col­
lude very often with the  officers of 
the bank, and misuse their  position 
for overdrafts and such other things. 
If any one makes a  representation 
about any case  of  injustice  the 
Directors will not take cognisance of 
them. Neither the General Manager 
nor any other Manager of the Bank 
would take cognisance of them; and 
the Directors will come to the rescue 
of the General Manager or the mange- 
ment, if any complaint is made against 
the latter.  As a result of all  this, 
a lot of harassment is caused to the 
public as well as to the  employees 
of the banks. These  activities are 
going on even inside the scheduled 
banks, let alone non-scheduled banks. 
I think very strict measures should 
be undertaken to prevent the misuse 
of their responsibilities,  by  these 
Directors. The whole  evil  in the 
banking system is due to one funda­
mental fact, that the banks have been 
left completely in the hands of pri­
vate individuals, 1;hough some serious 
attempts have been made

Mr. Deimty-Speaker: Are we going 
into the general law of banking now?

Shri M. S. Gurupadaswaniy: This
is only an effective remedy to quick­
ly dispose of the problem. The Bill 
contemplates some  changes  in the 
provisions relating to liquidators and 
directors, and therefore I am making 
these observations on  this  matter. 
So, I am not quite irrelevant.

Mr.  Deputy-Speaker: The  law
of banking is such a  wide subject, 
that anything can be talked  about 
directors, liquidators and so on.

Shri M. S. Gunipadaswamy: 1  am
only suggesting a small  and  sure 
remedy. I only want to say that the 
fundamental mistake is  that  there 
are no  State  banks,  excepting of 
course, the  Reserve  Bank,  which 
stands on a different footing. I only 
want to draw the attention  of the 
hon. Minister and this House to the 
question whether this is not the oc­
casion for nationalising the banks.
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Mr. Deputy-Speaker: That is irrele­
vant, for the  purposes of  this Bill. 
Many things can be said...

Shri M. S. Gunipadaswamy: I  am
just providing a solution.

Mr.  Deputy-Speaker: When  that
solution comes up, hon. Members will 
have sufficient time to talk about it.

Shri M. S. Gurupadaswamy: There 
is another provision in the Bill re­
garding expeditious disposal of liqui­
dation proceedings. Of  course,  we 
are all agreed that there should be 
more economy of time and expendi­
ture in these  matters. At  present, 
we have been allowing a multiplicity 
of proceedings, with the result that 
there has been a lot of delay. It is 
very necessary therefore  that some 
provision should be made to  mini­
mise the time and  expenditure in­
volved in these proceedings.

4 P.M.

So in this particular matter,  the 
Bill is decisively far .better  than the 
original Act.  So we welcome  this 
measure so far as this aspect is con­
cerned.

There is  also  another  important 
question.

Mr. Deputy-Speaker: If there  is
anything more, the hon.  Member will 
continue later on.  At 4 O’clock  we 
have to take up the Resolution.

Siiri M. S. Gumpadaswamjr: I wiU
continue, later.

RESOLUTION RE: UNEMPLOY­
MENT-—contd.

Mr. Deputy-Speaker: Now, further
discussion of the  following Resolu­
tion moved by Sliri A. K. Gopalan on 
the 22nd August 1953:

*This House is of opinion that 
immediate steps be taken to ar­
rest the growth of unemployment 
in the country and to provide re­
lief for the unemployed/'



437 Resolution re:  21 NOVEMBER 1953 Unemployment 438

[Mr. Deputy-Speaker]

Some amendments also have been 
tabled and moved.  Now, already we 
have spent three hours and a number 
of hon. Member® from various groups 
have spoken  on this matter.  How 
long does the House desire to spend 
on this matter?

Shrl S. S. More (Sholapur): On 
the last  occasion, we had  tabled 
some amendments  and  they  were 
taken as moved.  Now another set of 
the same  amendments  have  been 
circulated.  Of course, those amend­
ments which were already there won’t 
lapse. Or are they again......

Mr. Deputy-Speaker: All the amend­
ments that have been moved  from 
time to time go along with the Reso­
lution.  They have been  circulated 
for convenience, as a reminder.

Shri S. S. More: 1 was under the
impression that it is interpreted that 
they have lapsed and therefore, an­
other set of the same  amendments 
should be moved.

Mr. Deputy-Speaker: No, no.  It is
not necessary at all.

SEiri T.  K. Chaudhuri (Berham-
pore):  The Government then moved
an official amendment.  Do the Gov­
ernment intend to have that moved 
today?

Mr. Deputy-Speaker: Was that not 
moved already?

Shri T.  K. Chaudhuri: That  was 
moved.

Mr. Deputy-Speaker: That  is  all
right. All the amendments that have 
been moved so far go together with 
the Resolution and are now  under 
discussion. The old amendments need 
not be moved again. They are taken 
as moved.

Now,  I am  on this. Three hours 
and some minutes have been spent 
on this Resolution.  Normally,  one 
hour more will make one full  day 
according to the old time.

Skri H.  N.  Mukerjee  (Calcutta 
North-East): May I suggest that  we 
spend two hours on this Resolution

because it is rather important,  and
then in the last half hour the  next
Resolution may be placed .before the 
House?

Mr. Deputy-Speaker: Very well.

Shri Gadgil (Poona Central); May 
I say, Sir, that since unemployment 
is a very vital question and every 
one of us is worried about it, even if 
you extend the discussion to the next 
day also, it would not be inappropriate? 
Because people are more interested in 
this particular question than in  the 
reorganisation  of the  Government 
departments, this that and the other. 
The interest there is also proper, but 
today  thousands and thousands  are 
without...

Shri S. S. More:  Lakhs:

Shri Gadgil: At least, speaking for
myself, I am so much  embarrassed. 
Every day, every dak brings a number 
of letters, pathetic in tone and factual­
ly most unpleasant.

Kumar! Anmie Mascarene (Trivan­
drum): Every one of us has that ex­
perience.

Shri Gadgil: So I think it is desir­
able that we go  on discussing  this not
only today, but, if possible, on the next 
day also.

Pandit  S.  C. Mishra (Monghyr 
North-East): That is the sense of the 
House.

Shri Kelappan (Pounani): Before we 
proceed, there is an  amendment by 
Shri Deshmukh.

Mr. Deputy-Speaker: That was re­

ferred to.

Shri Kelappan: We would like  to
know what the Government have to 
say to solve this problem, as a specific 
matter.

Shri S. S. More: They have nothing 

to say

Mr. Deputy-Speaker: Is it the desire 
of hon. Members that the hon. Miniŝ 
ter should intervene once again?

Some Hon. Members: Yes.



439 Resolution re: 21 NOVEMBER 1953 Unemployment 440

Mr. Deputy>Speaker: What is the
suggestion of the hon. Minister?

The Minister of Finance (Shri C. D. 
Deshmukh): We did not know  how 
long  this was going to last.  We did 
intend to intervene—‘we* means,  the 
hon. the Minister of Planning and my­
self—during the course of this debate. 
But if it is the wish of the House that 
we should start off the debate, so far 
as I am concerned, I am quite willing 
and then 1 think perhaps...

Mr. Deputy-Speaker: Is that the de­
sire of the House?

Several Hon. Members: Yes, Sir.

Mr. Deputy-Speaker; Let me decide 
one subject after the other.  The hon. 
Deputy Leader  of  the  Communist 
Party said we might close this Resolu­
tion at 6 O’clock and then take  up 
the next Resolution.

Shri H. N. Mukerjee: May I point 
out that if I had known that both the 
Ministers were likely to speak, I would 
certainly have  suggested  a  longer 
course, because in that case naturally 
the discussion would be prolonged as 
the Ministers  naturally would take 
a longer time than the average Mem­
ber and then after what the Ministers 
have said is digested by ourselves, it 
would be necessary for us also to try 
and make our  contribution.  That 
would necessarily protract  the pro­
ceedings, and if the two  Ministers 
speak—I am very happy to know that 
they are likely to—then I suggest, in 
modification of my earlier request, that 
this may be extended.

Shri S. S. More: After the Ministers 
have spoken, let us decide what time 
we shall take.

Shri Giflwani (Thana):  We  nhall
certainly...

Pandit S. C. Mishra: There should 
be no dearth of time on this. As the 
hon. Member. Mr. Gadgil, has  said, 
this is a most important problem be­
fore the country at present.  There­
fore, Sir. any time spent on it will 
be usefully spent.

Mr. Deputy-Speaker: There is no
provision for a Select Committee  on

523 PSD.

such a Resolution. Select Committees 
are only with  reference to  Bills. 
Various hon. Members have got sug* 
gestions to make, and in the interest 
of the Five Year Plan, the hon. the 
Finance Minister also thinks that the 
Resolution may  modified so as  to 
recommend to the Government that 
the Five Year Plan may be suitably 
amended to make  proper provision. 
Mr. Patnaik, for instance, wants  to 
speak on defence and how that  may 
be an avenue for supplying  employ­
ment and so on.  I thought, therefore, 
as the hon. the Finance Minister has 
been accustomed to do, that he might 
collect what exactly each  Member 
has to say—one, two. three, four etc,— 
and ultimately say something to the 
House.

Shri S. S. More: There is no want 
of suggestions...

Shri C. D. Deshmnkh: Mr. Deputy 
Speaker, Sir, in  this,  as  in  other 
economic matters.  when time  has 
lapsed, it is  necessary, I think,  to 
reassess one’s factual data, and that 
is what we have attempted to do  in 
regard to the unemployment situa­
tion.  So far as the number of  un­
employed on  the live registers  of
Employment  Exchanges is concerned,
I do not think that there has  been 
any development for the worse.  Our 
figures are only up to the end  of 
September and the number register­
ed at the end of that month  was 
512,000 as compared to  466,000 and 
the rate of monthly registration rose 
from 120,000 in  May to 136.000  in
July, but fell  thereafter to  122,000 in
September.  Vacancies notified declin­
ed from 26,000 in May  to 17,000 in 
August, but rose again to 19,000  in 
September, and the total placings have 
also shown a downward trend.

Well, Sir. therefore, the position can 
be regarded as not very much worse, 
and considering the limited coverage 
of the Employment Exchange  data,
I do not think we can infer very much 
from these figures. The reports that 
were received by the Director Gene­
ral of Resettlement and Employment
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in September are  slightly more opti­
mistic in regard to the  employment 
outlook than the reports received in 
the previous months.

Now, Sir, as regards  the employ­
ment position in industries. The figures 
that We gave related to the period up 
to July 1953.  Now, since then,  the 
developments have been as follows:

In the textile industry, the employ­
ment has increased from 819,000  in 
July to 821,000 in  August.  In jute, 
the employment position  has bee:n 
fairly steady, the number  employ­
ed remaining more or less unchang­
ed at 265,000 in the months of July, 
August  and September.  In Cement 
there has been a distinct improvement, 
the  employment  in that  industry 
rising  from  about 22,200  in  July 
to 25,900 in  September.  Then there 
has been a small increase in employ­
ment in the paper industry and in the 
plywood tea-chests industry.  On the 
other hand, coal  shows a drop of 
about 19,000 in figures of the order 
of about 329,000.  But, that appears 
to be on  account of migration  of 
labour to the villages for cultivation. 
Machine tools, refractories and power 
alcohol have also registered decreases 
in employment.  Therefore, Sir, these 
figures as  well as the  figures of 
employment  exchanges  mentioned 
earlier do not indicate  any marked 
dhange in the employment situation 
taken as a whole.

Next. Sir. the House would like to 
know what is happening to the various 
specific enquiries  that we said we 
had undertaken.  I think lhat  was 
in answer to a question.  Now,  we 
have  undertaken  enquiries on un­
employment,  through the  Planning 
Commission, (i) a preliminary survey 
of unemployment trends in 23 towns 
selected on a sample  basis; (ii) a 
sample enquiry into the live register 
of Emplo3̂ent Exchanges in  Delhi; 
(iii) an enquiry into  unenxployment 
in Travancore-Cochin  and (iv) an 
enquiry into uneniployment  in Cal­
cutta.  In  addition,  the  National

Sample Survey, in its regular pro­
gramme is collecting data of unemploy­
ment  in 960 villages, 53  towns  of 
tiiflferent sizes and the 4 big cities of 
Calcutta, Bombay, Madras and Delhi.

Now, in regard to the first knd 
second items, the field survey opera­
tions have been  completed and the 
results will be available in about 10 
weekŝ time, [in (i) and (ii).]  Then, 
in regard to (iii), that is to say, en­
quiry into employment in Travancore- 
Cochin, the work on the enquiry is 
to commence shortly.  Regarding (iv) 
that is to say, unemployment in Cal­
cutta, the field work has been com­
pleted and the work of processing the 
data is being taken in hand.  Mean­
while, a preliminary report on  un­
employment  prepared by the  West 
Bengal Government is being studied 
in the Planning Commission.  I refer 
to this in some detail because in one 
of the speeches, there was a sugges­
tion that a Commission or a Committee 
of Enquiry should be appointed  to 
study this problem.  And, the trend 
of my argument is that the enquiries 
that we considered necessary  are al­
ready being undertaken and it is not 
therefore  necessary for  Government 
to appoint any such fact-finding Com­
mittee or Commission.

Now, Sir, in regard to remedies. The 
first thing is the  appraisal of the 
economic  situation.  During  the 
speeches that were made previously, 
there was frequent reference  made 
to the rising trend of prices since the 
beginning of this year.  An analysis 
of the various trends in the economy 
at the time had indicated that there 
was hardly any inflationary pressure. 
Therefore it looked as if there should 
not be any upward trend in prices. 
That was my  belief. Sir, and the 
movement of the index of prices  in 
recent months has  confirmed  this 
analysis.  Prices have taken a down­
ward turn since September and  the 
index for the week ended November 
7, was 391*5 as compared to 412 about 
the  middle of August.  There has 
thus been a fall of about 4 8 per cent.
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over the  wholesale prices over  the 
last few months.  Now, for the week 
ending November 14th, for consumer 
goods it fell to 384*5 from 410. The 
wholesale  cost of  industrial  raw 
iriaterials have fallen from a level of 
490 or so about the middle of August 
to  435.  Semi-mamufactured  and 
manufactured goods have, after their 
visual pattern, recorded some declines. 
The cost of living index in some cen- 

 ̂tres like Bombay and Delhi have not 
yet declined but a downward trend 
is visible in sev̂eral centres  such as 
Ahmedabad,  Calcutta, Madras  and 
 ̂Cuttack and indications are that  in 
the coming months the indices will 
register a fall.

Now, to the extent that the recent 
’ trend in prices was causing concern 
in the early part of the year, these 
trends are not unexpected and  are 
perhaps welcome.  But, of  course, 
taken in conjunction with  the other 
trends which I shall presently  men­
tion, they do indicate one thing and, 
that is, a  certain  amount  of  in­
sufficiency of purchasing power in the 
system.  I refer to this question be­
cause this was a somewhat perplex* 
ing element which no one could quite 
explain, how the rising prices could 
be consistent with falling employment 
opportunities.

Shrl B. Das (Jajpur-Keonjhar): You 
have to ask Prof. Mahalonobis and he 
will give you hundred and one reasons.

Shri C. D.  Deshmukh: 1 do  not
think  that  anything  which  Prof,
• Mahalonobis would give will  alter 
these figures.

I may mention here, Sir, that  we 
I have nearly completed the revision of 
the wholesale index,  that is from r 
technical point of view.  So far  as 
the measurements of trends are con­
cerned, I think the present figures are 
good enough.

Now, we  come to food.  As hon. 
Members are aware,  production of 
food>grain in 1952-53  was about  5 
million tons more than in the previous 
year and the prospects for 1953-54 are 
equally good.  There has also been a

steady increase in industrial  produc­
tion, on the whole.  The general in- 
,decx of Industrial \producti>on, Ibased 
on 1946 as equal  to 100, rose  from 
117-2 in 1951 to 128-9 in 1952. During 
the period, January  to August 1953, 
the average has been 133-6 as com­
pared to 125-2 for the corresponding 
period in 1952. Cotton textiles, paper, 
chemicals, bicycles, sewing  machines, 
isheet-glass and most of the engineer­
ing industries have recorded  larger 
outputs during the first 8 months  of 
this year as compared to the corres­
ponding 8 months of last year. While 
jute  manufactures,  paints  and 
varnishes, refractories,  pijnvood, non- 
fqrrous metals and  Diesel engines 
have shown a fall.

Now, so far on the surface there 
is little in the economic situation, ac­
cording to me, to cause any serious 
concern.  The que.stion is  whether 
the present situation is stable  or
whether there are  any signs of in­
stability.  That is the real question 
that faces one when one takes  the 
past figures or the present gross. The 
basic question.  therefore, we  ask 
ourselves is whether the  aggregate
demand in the economy is increasing 
at a rapid enough rate to enable
not only the  absorption of current 
production but also to induce an ex­
pansion in the same so as to secure 
a rising level of income and employ­
ment.  That is the central problem.
Is there sufficient investment in the 
economy to ensure a progressive in­
crease in production and employment? 
And, it is round this Question that my 
amendment is based.

Now, Sir. during the last two years 
investment in the public sector has, 
as the House is aware, been speeded 
up  considerably.  The  extent ot 
development expenditure by the Cen­
tral and the State Governments  is 
expected this year to toe round Rs. 
415 crores. which is about 150 crores 
more than in 1951-52 or about 56 per 
cent, more than in 1951-52. Now, the 
data regarding investment in the private 
sector and its various constituents are 
not available. Apart from the general 
signs of slackness in economy and tha
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increase in unemployment at a time 
when all was going well, the economy 
should have been under some strain 
on account  of the  pressure from 
various demands and also employment 
should have  been at a fairly high 
level.  It is clear that the rate of in­
vestment of industries has  been in­
sufficient.  Now in which sector the 
investment has fallen  or is lagging 
behind it is at present difficult to say 
because of the inadequacy of the data, 
but there can be little doubt as  to 
the overall position.  Now, in  this 
connection,  I should like to remove 
a misunderstanding which might have 
arisen on account of certain  preli­
minary statements which were made 
in the progress report,  which  was 
placed before the House, of the Five 
Year Plan that was published in May 
last.  It was stated in  that report 
that the progress of industrial invest­
ment in the private sector had fallen 
considerably short of the target en­
visaged in the Five Year P.̂an.  In 
recent months the Planning Commis­
sion has looked into this matter and 
it has been found that the statement 
made in the progress report  needs 
amplification.  The Plan  envisages 
after the five-year period an invest­
ment of Rs. 233 crores for industries 
in the  private  sector.  The data 
available to the Planning Commission 
indicate that investment for the first 
two years was of the order of  Rs. 
82 crores. At this rate, the  total in­
vestment for the five-year period would 
amount to only Rs. 130 crores. Stated 
thus, the position appears to be un­
satisfactory. On a closer examination, 
however, there appears to be no reason 
for taking  a pessimistic view.  The 
figure of Rs. 233 crores of total in­
vestment visualised for the five-year 
period  includes Rs. 64  crores  for 
petroleum refineries,  Rs. 43 crores 
for iron and steel and Rs. 9 crores for 
aluminium.  In other words, develop­
ment in these thr*ee industries was 
expected to account for a total of Rs. 
lie crores during the five-year period. 
For various reasons, the investment, 
during the first two years of the Plan, 
6n development in these  important

industries was about Rs. 4-5 crores on 
iron and steel  and Rs. 3 crores  on 
petroleum refineries.  If the case of ,
' these three industries is treated apart.
'  then we  find that in the first  two 
years of the Plan, Rs. 44 crores was 
invested in the industrial sector to­
wards the target of Rs. 117 crores for 
5 years.  Therefore, viewed thus, the 
progress for the first two years must 
be considered upto the targets. For 
the petroleum refineries and for  the 
iron and steel  expansion to go for­
ward, the necessary preparations have 
now been made and heavy expendi­
ture on them is expected in the re­
maining period of r the Plan.  During 
the current year, investment in  the 
Industrial sector is expected to rise  ̂
to  something like Rs. 53 crores,  and
at that rate the  target of Rs  23a
crores set in the Plan would be  al­
most attained. I mention this because 
statements have been made from time 
to time on the part of capitalists that 
(he private sector is being starved in 
the interest  of the public  sector, 
whereas the stand of the  Planning 
Commission is that there is  a slack 
in both sectors perhaps, which could
be dealt within the light of the  in­
dices that are available to  us. Now 
what are these indices?  In determin­
ing the optimum of all investment, 
there are three indicators to be cons­
tantly watĈhed.  One is the  price 
level; the second is the state of em­
ployment and the third is the foreign 
exchange position.  The first indicates 
that investment in the economic field  ̂
i$ done without too much risk  be­
cause prices now are definitely show­
ing a downward trend.  If they were 
rising, then that would be regarded  ̂
as some sort of danger signal.  The 
second indicator,  i.e.  the  state  of 
employment, indicates again that in­
vestment must be stepped up because 
I do not think it can be doubted that 
there is a great deal of  unemploy­
ment  existing at present.  The third 
indicator,  namely,  the  foreign ex­
change position, is really the  sort of 
ruling indicator and reinforces these 
two other conclusions; that is to say.
If there is not sufficient  investment
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expenditure and therefore there is not 
sufficient impact on total demand, in­
cluding demand on the resources to 
be imported  from abroad, then  we 
would find that we are not spending 
enough from our foreign  exchange 
resources. As against  the  current 
account deficit of Rs. 134 crores  in 
our external  accounts  for the 12 

months ending June 1952, there  was 
a surplus of Rs. 63-5 crores for the 
period July to December  1952 and 
the first half of 1953  showed a posi­
tion of near balance with a surplus of 
Rs. 14 crores for the first quarter and 
a deficit of Rs. 13-5 crores for  the 
 ̂second quarter.  Now, considering the 
level of food production in the country, 
we have no reason to believe  that 
there will be an adverse turn in the 
balance of  payments  in the near 
future.  The sterling balances in the 
Reserve Bank are now over Rs. 700 
rrores, and allowing for a  normal 
currency reserve of Rs. 400  crores 
and a further  Rs. 100 crores  for 
meeting certain liabilities on capital 
account and against untoward develop­
ments, about Rs. 200 crores can  be 
used in the remaining period of the 
Plan for meeting  our foreign  ex­
change requirements.  There is,  in 
addition, about Rs. 119 crores of  ex« 
ternal assistance available from this 
year's authorisation and the balance 
of last year’s authorisation.  Perhaps 
it would not be unreasonable to ex­
pect that further external assistance 
in reasonable  amounts would  be 
forthcoming.  Therefore, the general 
aim of the economic policy should be 

» to utilise  these external  resources 
for full.  A strong foreign  exchange 
position is certainly good for  the 
successful implementation of the Plan,
♦ but caution can be  overdone and 
excessive  accumulation of  such re­
serves is undesirable. If it goes hand 
in hand with inadequate investment 
and employment, under such circum­
stances it would be an indication— 
an important indication—of the inr 
sufficiency of domestic  expenditure 
whether  in  the private or  in the 
public sector. Therefore, Sir, the con­
clusion is inescapable that if the pro- 
2}lem of employment is to be handled,

the  rate of  investment  must  be 
brought up to such a  level that it 
enables full utilisation of the foreign 
exchange resources available  either 
out of past savings or by way  of 
current external assistance, and  it 
would be quite ironical if a country, 
which has a big development  pro­
gramme, ends up with surplus in its 
external account, which really means 
tfiat that country is  making short 
terms loans abroad due to accumula­
tion of its reserves.  Considering all 
these three indicators, there is need 
as well as scope, we freely  admit, 
for increasing the rate of investment 
in the economy...

Mr. Deputy-Speaker: It might also 
mean that there is no progress here.

Shri C. D. Deshmukh: There is no 
adequate expenditure here such  as 
to cause an impact on general de­
mands  including  demands  on  re­
sources which we import from abroad. 
There should be sufficient  expendi­
ture here to ensure that we establish 
an import surplus in order to make 
use of our foreign exchange reserves.

Mr.  Deputy-Speaker:  How to  in­
crease employment consistent with the 
fall in prices?

Shri C. D. Deshmukh: Then prices 
would cease to fall.  There might be 
a slight tendency for prices to rise 
So long as they do not  get out of 
hand, the situation may be said to be 
held.  That is the problem before the 
Planning Commission and the fiscal 
and monetary authorities.  It was for 
this reason that the Planning Com­
mission has decided recently to  in­
crease the size of the  Plan by Rs. 
175 crores, and details of that, if the 
House likes, will be placed before you 
by my  colleague, the Minister  of 
Planning.  I should like to stress that 
with this increase, the rate of develop­
ment expenditure in the public sector 
—which is what I wish to point out— 
will have to  aggregate to  Rs. 625 
crores for the  next  two years  a#
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against a little under Hs. 300 crores 
a year for the first two years; we are 
more than doubling the rate of ex* 
penditure.  And also, as compared to 
last year’s expenditure the develop­
ment expenditure  in the next two 
years will be more than Rs. 200 crores 
above the ‘current year’s rate.  Now 
that is a fact which I think it is im­
portant to bear in mind before  one 
goes  about  seeking  for  further 
remedies to deal with the unemploy­
ment situation from a long term basis. 
Expenditure of this order is bound to 
raise money  incomes internally.  It 
will increase necessarily  the volume 
of employment and it will create ad­
ditional demands by way of foreign 
exchange. That is the situation which 
we seek to create.

It is not easy to assess in quantita­
tive terms the total employment effect 
of this increase in public investment. 
There iŝ no formula by which this can 
be calculated, but we have seen that 
in the schemes on which expenditure 
is to be increased in the coming years, 
undoubtedly we have taken care to 
see that there is a large employment 
potential. Perhaps the House will be 
interested to know what is the  em­
ployment potential of the schemes al­
ready in hand. There are the Central 
river valley projects for instance. Dur­
ing the working season 1952-53, the 
D.V.C. employed 31,000—38,000 people 
per month. The Hirakud project em­
ployed.........

Mr.  Deputy-Speaker: Is  there a
break-up of the educated employed 
and the non-educated employed?

Shri C. D. Deshmukh: I have not 
got the break-up, but one could work 
a sort of general formula which would 
show that per hundred  maybe about 
15 are educated employed: the rest 
are skilled and semi-sklUed labour or 
technical personnel, like  craftsmen, 
foremen, and so on.

The  Hirnkud  project  employed 
22,000; the Kakrapara  project 8,600

and the  Bhakra-Nangal 70,900  per 
month.  On community projects some 
4,500 persons were employed bn the 
staff during the nine months ending 

 ̂June 1953 and an equal number were­
' employed in the project areas in the* 
execution  of  the  various  works 
schemes.  For 1953-54 the community 
development blocks and the National 
Extension blocks  are  expected to 
employ about 11,000 workers on the 
staff  and the estimated employment 
on the execution of works will  pro­
bably be of the order of 10,000. The 
number of rural teachers wiio  will 
be employed as a  result of the ex­
pansion in the educational  schemes 
which have already been announced 
and which are now being sanctioned , 
is estimated at over 16,000 and fur- 
thtT sanctions are under discussion.

Mr. Deputy-Speaker: What portion
of this will be of a  permanent  and 
durable nature?  Bhakra-Nangal may 
disappear after five years.

Shri C. D. Deshmukh: There will
always be other river valley projects 
to take their place.  There are many 
projects which  are  already in  the 
queue: we are investigating the Kosi: 
Koyana has yet to be started.  There 
will be some form of the  Krishna 
river project in the South. Chambal 
is getting under way.

Kumar! Annie Mascarene: Any fur­
ther in the South?

Shri C. D.  Deshmukh: I  think
Krishna *was in the South. •

Kumari Annie Mascarene: Further
South?

Shri C. D. Deshmukh: Tungabhadra 
is nearly completed.

Kumari Annie Mascarene: It is a
dream now.

Shri C. D. Deshmukh: Details of
what  has  been  sanctioned further 
South in the Coimbatore district will 
be given by my hon.  Colleague the 
Minister for Planning.  He will  give 
details of the Rs. 40 crores.
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If South means  Travancore-Cochin 
1 do not know what  answer I shall 
give.

Now I come to the private sector. 
We recognise that we must do every­
thing to encourage investment in the 
private sector.  This  is a matter  in 
which we can never hope to reach 
agreement with members of the op­
position.  That is to  say. we  can 
only argue this case on the  basis of 
the continuance of mixed economy in 
some form op the other.  Speeches 
have been made from the opposite 
benches advocating that if full  em­
ployment is to be reached then it can 
only be done by the establishment 
of socialism.  I do not believe  that 
tho suggestion has been  made that 
fuU employment can only be reached 
by establishing a Communistic order 
in this country because the remedies 
actually suggested by the  hon. mem­
ber who has moved the Resolution 
were distribution of land and creat­
ine a fund of Rs. 50 crores for giving 
out doles.  I should like to ask. inci­
dently, the hon. member, or anyone 
who is speaking-on his behalf, whe­
ther there is any communist country' 
in iWhidi moneys are set aside for 
giving doles to the uAemployed.

Shri S.  S. More:  There is no un­
employment there.

Shri C. D. Deshmukh: I could have 
understood them if tiiey had  said 
that all these troubÛs arise because 
we do not have a proper philosophy, 
or proper economic order. But I can­
not understand their suggestion that 
whatever trouble has now arisen can 
be met by distribution of doles.

Shri S. S. More: This is a mixed 
suggestion!

Kamari Annie Mascarene: Is the
hon. Minister aware that  there  i* 
no  unemployment  in  Communist 
stntes?

The Deputy Minister of  Food and 
Agricultnre (Shri M. V. Krislinappa):
What was it twenty years ago?

Shri C. D. Deshmukh: I have made 
my point.  I can understand people

saying that you are suffering all these 
troubles because of the fact that you 
are following a wrong philosophy.

This problem of encouragement of 
investment in the private sector has 
many aspects.  One approach to it is 
through the setting up an Indu.strial 
Development Corporation.  We have 
referred to this from time to time and 
all I can say is that we have done a 
great deal of thinking on this and we 
hope to reach a decision shortly.  I 
should like in this connection to re­
peat an assurance I gave at the last 
meeting of the  Industries  Advisory 
Council, that if industries  are ham­
pered for lack of long term  finance 
Government would be glad to extend 
assistance to them, if they would put 
forward concrete schemes.  But each 
individual case has to be considered 
on its merits. In so far as short term 
bank finance is concerned, I think the 
House is aware that the Reserve Bank 
has appointed a Committee under the 
Chairmanship of Shri Shrofl’ to con­
sider this matter. Regarding any fiscal 
incentives that nre said to be neces­
sary, -I feel that we must await the 
findings of the Taxation Enquiry Com­
mittee.  All I should like to say  at 
this moment is that Government are 
anxious to assist development of the 
private sector in so Tar as resources 
permit and in so far  as public in­
terest warrants.

Now, Sir, it has been said in some 
quarters that investment in  the pub­
lic sector must be reduced in order 
to leave reserves in the hands of the 
private sector.  I have already said 
that I do not believe that this diagnosis 
it; correct.  I think the likelihood  is 
that if at this stage investment in the 
public sector is reduced, it will aggra­
vate the deflationary trend and create 
more unemployment.

Now, Sir, in addition to loan assis­
tance which Government is prepared 
to extend to private industry,  there 
are of course special problems affect* 
ing particular Industries, for example 
idle installed capacity. These have to 
be tfone Into individually and suit­
able measures taken,, and I believe
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enquiries to this end are actively in 
progress,

I should like to say, in conclusion, 
that this question of unemployment 
has a long term and a short  term 
aspect.  The long term aspect I have 
dealt with.  In regard to the  shoi-t 
term aspect, I agree that where there 
is distress, some kind of relief should 
be provided.  My diflference with the 
hon. the Mover of the Resolution lies 
in this that whereas he thinks that 
doles would be a useful form of abat­
ing  this  distress,  r think  that 
if  possible  some  kind  of  work, 
either  fully productive  or  partial­
ly  productive  should  be  found. 
And if our organisation—and certain­
ly that is not beyond our resources— 
could be told that we contrive kinds 
of schemes which could be extended 
or contracted at will in order to meet 
the  unemployment situation as  it 
appears from time to time, then we 
shall have solved the problem.  In 
other words, what I have in mind is 
the sort of schemes that we are habi­
tuated to see for  the relief of un­
employment created by a  particular 
situation, namely, famine or scarcity. 
One has to extend one’s logic a little 
beyond that.  It is not related to any 
particular calamity, but it seems  to 
seep  through the  whole  economic 
structure.  Therefore different kinds 
of schemes will have to be drawn up. 
Some of them would be urtoan  so 
that they would meet the  needs of 
educated unemployed, and some of 
them might be rural, that is to say 
to the extent to which the schemes 
provided in the Plan do not meet the 
situation.  In particular I am inclined 
to think that an expansion of the trans­
port programme would help consider­
ably in this connection.

One last point.  I do not see how 
redistribution of land is going to help 
In this unemployment situation. For 
what I know it might just succeed in 
distributing unemployment so that a 
larger number of people would  be 
under-employed  instead of a smaller 
number of people.  That  does not 
mean that I do not attach importance

to the question of redistribution  of 
land. Our philosophy in that may 
differ slightly. There may be consti­
tutional obstacles  in  the way,  but 
subject to that we are also proceed- 
ung in that direction.

That is all, Sir, that I have to say 
generally on this subject in support 
of my amendment.

Kiunari Annie Mascarene:  May I
ask one question?  While referring to 
the investment and the targets of pro- 
duction» the hon. Minister  said that 
the publication by the Government is 
not complete. May I know when the 
report will be complete.  That is one 
thing.

And the other is, in the light  of 
the facts given in his speech, may I
know whether there is u re-planning 
of the existing Plan.

Mr.  Deputy-Speaker:
amendment.

That is his

Shri C. D. Deshmukh: The answer
to the second question is yes.  The 
first is not very clear to me.

Mr. Deputy-Speaker:  When is the
report coming?

Shri C. D. Deshmukh:  Which  re­
port, Sir?

Kumari Annie Mascarene: The re­
port regarding the investment in the 
private sector  and the target of pro­
duction already published by the Gov­
ernment.

Shri C. D. Deshmukh: There is no 
report.  I dealt with certain observa­
tions made in regard to the expansion 
of the private sector in the progress 
report. If she means when shall  we 
place before Parliament a second pro­
gress report, I cannot answer  that 
question off-hand.  But since that re­
port was placed before the House in 
May. maybe the time has  arrived 
when we  should let them have  a 
second progress report very soon. But 
whether It en  done this session 
or early in the budget session I can­
not at the moment say.
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Mr. Deputy-Speaker: Shri Nanda. I 
thought that hon. Members might be 
anxious to hear him.

The Minister of Planning and Irri- 
iration and Power (Shri Nanda): Sir, 
I leave it to them. If they think that 
at a later stage it might be more use­
ful for me to speak I am prepared to 
do that.  If on the other hand it Is 
their wish that I should add  some­
thing to what has been said now it­
self I shall do so.

Mr. Deputy-Speaker: How can there 
be unanimity of opinion in this re­
gard?  The hon. Minister will decide 
tor himself whether he would like to 
say anything now.

Shri Nanda: Since I am going  to 
have only one chance I will take  it 
later.

Dr.  Lanka  Sundaram  (Visakha- 
patnam): We have not yet decided 
the question whether we are closing 
the debate today.

Mr. Depaty-Speaker:  There is no
closing of the debate today.

Shri D. G. Sharma (Hoshiarpur): In 
order to have a clear picture I would 
suggest that the hon.  Minister of 
Planning should also have a say before 
we start

«To qwo »ft«> «nrr

anft am  ̂?

Dr.  Krishnaswami  (Kanchee- 
puram):  Mr.  Deputy-Speaker,  the
House must be thankful to the Fin­
ance Minister for having clarified the 
economic issues, even though it may 
not be in agreement with him on the 
recommendations that he has  made 
to solve the problem of unemploŷ 
ment.

I should like to make an observa­
tion at the outset which I hope will 
not be considered uncharitable.  I 
contend that the Planning  Commis­
sion did not make its  recommenda­
tions on the footing that there would 
be increased  employment  in  our

country. It is no reflection on  the 
Planning Commission to suggest that 
it  was  not  concerned  with  the 
problem of unemployment at ail;  it 
met at a time when inflation was the 
order of the day, when the Korean 
war with its demand for stock piling 
was in fullswing, and when well-mean­
ing citizens were laying stress on pro­
ductivity to the  exclusion of  other 
factors. Quite naturally the planning 
commission could not be  concerned 
with  problems of  employment  and 
unemplo3mient except in a very  in­
direct and very remote fashion.

But today the situation is different 
and  I hope  it is realised  by hon. 
Members on all sides of this House 
that we have reached a very critical 
position in the economy of our coun­
try.  The incomes in our distributive 
trades have fallen by over 25 per cent 
according  to  qualitative  estimates 
made  by  sapient  observers of our 
economy.  The  general  expansive 
trend which  continued from 1945 to
1952 has ceased  altogether.  The 
Finance Minister has pointed out, that 
vacancies notified to the Employment 
Exchange by firms and  Government 
departments  show  an  appreciable 
decline.  Unemployment is probably 
most  severe in the  commerce  ond 
service occupations of our economy.

There is also  another  important 
factor which we have to take into 
account.  Our export incomes have 
declined by over Rs. 60 crores  and 
this decline is concentrated in certain 
regions.  The  unemplosnnent belt is 
probably  most  prominent in  the 
South  Indian  Stateg  and  in 
the ports of our country. Travancore- 
Cochin has been worst hit as a result 
of the fall in export incomes.

The third point on which I  think 
sufficient stress has to belaid  and 
which has not obtained that amount 
of attention which it deserves, at the 
hands of government  spokesmen  is 
the great change that has occurred in 
our terms of trade.  The termg of 
trade have moved against us,  which 
means that the imports today  h*ive 
become more expensive.  There  has
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been therefore a sharp diminution In 
the real incomes available to us, and 
in a general atmosphere of depression 
this has tended to accentuate our diffi­
culties.  Some months ago when our 
trade position was examined by the 
hon. Minister of Commerce and  In­
dustry he pointed out that it was not a 
satisfactory state of allairs  to have 
stationary imports and stationary ex­
ports.  The  favourable  balance  of 
trade which we had then was on this 
account not  considered to be  satis­
factory. Now we are having a slight 
unfavourable  balance of  payments. 
But this must not either be consider­
ed to be satisfactory; rather we m\ist 
take it that our position has worsened. 
We have an unfavourable balance of 
payments because our volume of ex­
ports has fallen during the past three 
months; while our imports have been 
relatively  stationary  in  value orA 
volume, our exports  have  declined 
both in value and volume. It is a 
very critical situation that we  axe 
lacing when you begin to think of it. 
Our economy ig becoming depression 
minded and if in this context a div 
inflationary effect is superimposed on 
it which is what happens as a result 
of a decline in our exports, we cannot 
afford to under-estimate the  gravity 
of our economic position.

How are we going to surmount the 
difficulties that stare us and  which 
threaten to overwhelm the economy? 
Today the economy is in a stationary 
condition.  The main problem  that 
faces the government is to give it a 
push so that it might move forward, 
more men might be employed  and 
more real Income might be available 
to the community.  The Government 
may appeal to the private sector  to 
invest in undertakings.  But the pri­
vate  sector  would  be  unable  to 
respond to the appeal of the igovem- 
ment. and there is no use blaming it. 
Generally the private sector is handi­
capped in a depression period from 
undertaking  large scale  investment; 
all investment made by the  private 
sector is governed by market expecta­
tions, profits in the future, optimism

and other such factors.  In India,  in 
particular there has been a spate ot 
social legislation which, to a certain 
extent, has had a depressive effect oa 
tĥ private sector of our economy.

'  IShri Pataskar in the Chair,]

We cannot therefore depend  on  the 
private sector to exercise that cata­
lytic influence on that economy, which 
we might have expected two decades 
ago. As regards Government’s ability 
to spend. tl;iis is restricted by adminis­
trative rules, routine and other checKa 
and balances.  I am not  suggesting 
that these rules, routine, checkg pnd 
balances should be done away  with. 
They are proper rules devised vith a 
view to ensuring legitimate expendi­
ture. But, what I would point out to 
my friends is that when we are talk­
ing of a sudden increase in expansion 
of the currency or a great expansion 
of credit, we have to bear in mind the 
very  serious  institutional  factors 
which we have to surmount.

Today, it is quite clear, and I think 
the Minister for Planning will be m 
agreement with me when i affirm that 
the rate of spending is  inadequate. 
Our rate of spending is  inadequate 
even to sustain what I would term the 
Korean level of  employment  which 
was after all the basis of the  Plan. 
When we analyse what exactly  was 
the basis of the first five year Plan 
and how expenditure was to be m» 
curred, we  would  realise that  we 
assumed that employment would con­
tinue to be on the same level as in the 
five year period in the first two years 
which happened to synchronise  with 
the Korean war. If, therefore, we are 
inclined to do something practical, the 
first essential is that the amount  of 
expenditure of Government will have 
to incur must be at least equal to the 
fall in export  incomes  and the un­
favourable impact of terms of trade 
and reduction in private investment. 
It would be better to tackle the pro­
blem in this manner, so that we might 
avoid confusion and controversy over 
short term and long term  remedies. 
One can Mr. Chairman, speak about 
long term remedies, about how  the
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problem of disguised  unemployment 
can be surmounted, about how there 
should be investment on a very large 
scale, over a period of fifteen years 
about how it would be possible jver 
a long period of time to increase ihc 
prosperity of our country. But, wlien 
we  are  concerned with  the  short 
period problem, 1 contend  that  the 
immediate objective is to bring about 
the Korean level of  employment  in 
our country.

The other day, one hon. Minister of 
this  government  pointed  out  that 
we could easily"'fepents another 150 to 
175 crores.  But, may I ask '̂ertain 
pertinent  questions.  How is  this 
money to be spent?  In what parti­
cular sectors are we going to spend 
this amount?  The important purpose 
of any Government expenditure  is» 
to give a push t<> the economy today. 
There seems to be no life left in the 
economy.  Everybody  seems to  be 
content and complacent, we are in a 
stagnant state.  The Central Govern­
ment on the one side suggests to the 
State  Governments that they  have 
not been active in pursuing a policy 
of investment.  The States Govern­
ments turn round'and retort that the 
Central  Government  have  lagged 
behind in their policy of expenditure. 
The private  sector is  also  lagging 
behind and has not reached the tar­
gets set for it.  All three are in  the 
same position.  This talk of spending 
another 150 to 175 crores is merely 
glib talk which will  not  hoodwink 
anybody and probably carry no con­
viction to the large millions of people 
in our country. Surely we must have 
definite ideas of how we are going to 
spend, this amount.

Shri C. D. DeshmuUi;  Rupees 175 
crores in all or in addition? The Plan 
is going to be expanded by 175 crores. 
The total Government expenditure in 
the next two years including that ex­
pansion should be of the order of 625 
crores in addition to the 53 crores of 
expenditure in the private sector?

Dr. RrMdUKiwaini: I  am taking
that figure also into account.  This

amount is in addition to that suggeit*' 
ed in the plan.  1  want  to itfk the 
hon. minister  this  amount. There 
going to spend this amount.  There 
has already been as I suggested j log 
in expenditure in the three difTerent. 
parts of our economy. A push can 
and should be given to the ectmotay 
if we are to progress, but this carmdt. 
be done unless we think out policies 
afresh and execute them boldly.

The other day, I was  reading an
article in the Eastern  Economist 00 

this very subject.  I found in it « 
passage of  appositeness.  Quotins: 
from the Reserve Bank’s figures, the 
writer pointed out:

**The  Reserve  Bank’s  report 
shows that the sterling balances 
increased  from £ 511 million to 
£ 536 million in 1952-53.”

The commentator  continues—I
making only a brief quotation:

•‘India has been unable to use 
her sterling releases of £ 35 mill­
ion for the foreign exchange year 
ending June 30. li>53. which  im­
plies that our true surplus on the 
balance of  payments  for  this 
period is Rs. 80 crores. Consider* 
ing that, following a  statement 
on page 65 of the Five Year Plan* 
India  was  expected  to run an 
annual deficit of between Rs. 180 ■ 
to Rs. 200 crores. It would appear 
that, in the current year of the 
Plan, official estimators on foreign 
exchange have been about Rs. 200 
crores out.*̂

I affirm that the basic problem fae- 
ing us  is  that  the  imfavourable 
balance of  payment  that we  have 
planned for should be large enough to 
absorb the foreign aid  forthcoming.
I can give figures from the Technical 
Co-operation  Administrations reoort 
in which it is gtaled tttat only haff of 
the foreign aid has been spent. What 
are we going to do  about these 1111- 
spent balances?  The push to our 
economy can come only when we are 
able to absorb all these funds so that 
we might create a new high level of
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Incomes in our country.  I  suggest, 
Mr. Chairman......

8hri C D. Deshmukh:  Just  one
•word.  We have been  astonishingly 
rsuccessful with the monsoons.

Dr. Krishnaswami: I am aware of
it

Shrl S. S. More: is that due to your 
êfforts?

Dr. Krishnaswami: Sir. the fact that 
'We have  been  astonishingly  lucky 
with the monsoons shows that there 
must be a re-thinking of the type of 
imports that we have to import. Pre- 
"viously, because we had a succession 
of unfavourable monsoons, we had I0 
import foodstuffs. The very fact that 
there has  been a  very  favourable 
monsoon shows that we ought to con- 
•centrate on importing capital  goods 
and other types of machinery, not on 
private account, but on Government 
account.

If we are to increase  imports  on 
'Government account, we have to think 
of starting many basic industries like 
•more  steel  plants,  or  importing 
locomotives and wagons for the pur­
pose of expansion of Railway in/est- 
tnent.  Mr. Chairman, each time a 
plan is adumbrated, it contains within 
Itself the seeds of its own chance. 
But the first Five Year Plan  is  an 
exception to this rule.  Therefore the 
time has come not to tinker with it, 
but to scrap it altogether and  have 
an entirely new plan.  I make  this 
suggestion  because the  premises on 
vwhich the 1st Five  Year Plan  was 
founded, have changed altogether.  If 
we wish to tackle unemployment, the 
impulse must come from Government 
Mpenditure and particularly in  this 
period of depression on a very large 
scale.  The hon. the Finance Minister 
■pointed out the fact that we have such 
a favourable monsoon and that it has 
led to a decline in the kind of imports 
tnat w» were  importing.  I .suggest

that if we are going to have favour­
able monsoons, then, there is aeedfoi 
having different types of imports so 
that these  imports  might  generate 
incomes within our own country. This 
in its turn, might lead to an entirely 
different pattern of imports and ex­
ports in our country. There is stagna­
tion facing this country because  we 
have not taken account of  the fact 
that as we  progress, we  have  to 
expand the amount of expenditure on 
Government adcount into  basic  in­
dustries.  If this is done, that wculd 
itself lead to a  greater amount  of 
d3mamic  expansion  in the  private 
sector.

Shri S. S. More: Only Government 
Members are expanding.

Dr. Krishnaswami: In addition  to 
expansion of investment on Govern­
ment account, I suggest that we ought 
to  think  of  other  supplemental 
measures.  I say supplemental beca­
use, without the main impulse coming 
from  Grovernment  expansion  on  a 
scale for basic projects, these supple­
mental remedies would be of little or 
no value. The most important isupple- 
mental measures that I suggest  <or 
the consideration of the Governnaefit 
is that there  ought to be an  open 
market policy pursued by the Reserve 
Bank in respect of purchasing securi­
ties from institutional investors  and 
reducing the lending  rate  »inuilta- 

neously.

Another suggestion which has been 
put forward, but which  I have not 
had the "lime to examine at length, is 
the suggestion that the Reserve Bank 
should buy gold. i do not know what 
its value would be, but certainly  it 
would be valuable in giving an expan­
sive twist to the economy.

There is a constructive suggestion 
made  about the  constitution of an 
Industrial Development  Corporation. 
Now, as I understand it from the hon. 
Minister for Planning, that idea  is 
still in a state of embryo and. twcord- 
ing to him “funds should be found for 
«n Industrial  Development Corpora-
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tlon which had been proposed by the 
Minister for Commerce and Industry. 
The question of assistin/s States  in 
starting State Finance  Corporations 
of their own in accordance with  the 
legislations since 1951 was also under 
consideration/’  Now. this ig a most 
brilliant answer that has been given 
by the  Minister for  Planning  arid 
Development.  Who does not  know 
that an Industrial Development Cor- - 
poration requires fKinds, and if we 
are told that funds should be found 
for this body what is the significant 
contribution to  knowledge  thax  is 
made by such a statement?

An Hon. Member:  But that is not
Intention.

Dr. Krishnaswami: The other idea, 
viz., that Industrial Finance Corpora­
tions should be  started in  diff̂erent 
States  where they  have not  been 
started, need not be stated after  a 
very elaborate  discussion with  the 
National  Development  Council end 
various other people who have met to 
discuss  the  question of a  fioance 
coTDoration.  One wonders whether 
the time has not atrived, in addition 
to revising these  plans  relating to 
employment, for a reformation of the 
Planning Commission  altogether.  I 
suggest that the Planning Commissian 
is the most hard-worked body  and 
has taken upon itself far too  many 
tasks for it to gfflve satisfactorily.  A 
lew havf? taken upon themselves tasks 
too heavy to be borne by them. The 
trouble is that these few over-worked 
as they are, do not want to take deri­
sions  which  might turn out to  be 
wrong, therefore, events are allowed 
to pursue them instead of events being 
mastered by them.  And this is the 
principal reason for their having met 
each problem with an ad hoc solution 
The difficulty which we find in all such 
administrative bodies is that, if they 
are over-worked, they are not able to 
come to any proper decision on basic 
issues.

The  Planning  Commission, as en­
visaged by some  amongst us should

be a Commission which should be coti- 
cerned  only  with  formulations of. 
policies.  Policies may be formulJiled 
by the few here at the Centre.  A 
review  of  these  policies  must be 
undertaken by  another  body  with, 
agencies in the different States.  The 
National Development Council is  no 
substitute for a review body. A review 
body which is permanent in character, 
which is able to review these schemes 
will be in a position to give new Ideas 
to the  Planning  Commission as 10 

how far the Plan should be revised̂ 
what new steps should be taken, and 
what changes in policies should  be 
made.  We must remember that we 
are proceeding on the basis of  trial 
and error, and we have adopted great 
objectives for the purpose of improv­
ing the  standard of  living of  our 
people.  I  suggest,  therefore  that 
there ought to be an entire reforma­
tion of the Planning Commission ai?tl 
that there ought to be more dispersal 
of responsibility  among  difTerent 
agencies within this country.  I sug­
gest that if we are taking up thii pro­
blem  of  solving  unemployment 
seriously on a large scale we ougnt to 
tackle this problem not merely fronts 
the  economic  standpoint,  but also 
from the  administrative angle. AH 

that I  wish to  suggest is that we 
should start tackling these problems 
in a practical soirit and tackle  them 
In a manner satisfactory to millioas 
of our country men.

Shri Gadgil: I am glad to note tbat 
the Government  amendment Is what 
is necessary in the circumstances of 
the case.  The Amendment states that 
the Government is greatly concerned 
over the growing unemployment and 
is going to take such steps by way of 
revising the Five Year Plan, and— 
what Is far more important—it will 
take immediately such measures  as 
are necessary for the purpose.

Shrl Damodara Menon (Kozhikode); 
May I know whether Mr. Gadgil haŝ 
spoken on this Resolution before?

Shri GadgU: Well, Gadgil has been̂ 
a Member of this House for the laFt.
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18 years and  knows the  procedure 
much more than most of you. I have 
not  spoken. (Interruption,)  Is 
there anything that you  want me 
to answer?  I have not spoken,  and 
:jou can take it that i will never act 
Improperly.

My friend, Mr. Deshmukh, gave  ̂
number of facts and figures and, put­
ting his case not in an exaggerated 
manner, stated that anyway the situa­
tion was not worsening.  I slightly 
beg to differ from him. For, I do not 
find from the figures printed that em­
ployment has increased very mucn, or 
in any  effective manner,  I ao not 
refer, for the time being, to the fact 
that every day young men are coming 
into that age group where  they re­
quire employment.  But from  tae 
contacts one gets from one’s constitu- 
‘cncy one finds that unemployment is 
•Ifrowing much more rapidly.

Very recently, the Government of 
Bombay axed about  one  thousand 
•Btaff from the Rationing Department, 
and in spite of their promise  they 
were not able to give re-employment 
for more than 50 people.  Another 
.3,000 are going to be axed  by the 
first of the next month; another 5»000 
'by the end of May, 1954.

Here, I have got a typical  letter 
where an old  pensioner  complains 
that his pension is only Rs. 30/- and 
that he expected so much  from the 
Committee over  which I had  the 
honour to preside, and he condemns 
me for doing nothing for  them. He 
says one of his sons is unemployed 
for the la«t two years though he has 
secured a high second class in B. Sc. 
Two of his sons are being  axed in 
about a few days time, and he does 
not know what to do, how to keep 
going.

Shri R. K. Chaudburi  (Gauhp.ti): 
There are numerous cases like that.

Shri CMgil: Another  letter I have 
t̂oi in which the writer says that he

is actually living on a few ornaments 
still left with him. and he does not 
know what to do next  week.  All 
evidence that one can get  right at 
close t quarters when one visits one’s 
constituency goes to  show  that the 
position is worsening. But, I do not 
want to Join issue that.  What I am 
concerned with is what is being im­
mediately done, what  measures are 
being immediately initiated so as to 
provide employment.

I am not going into the  academic 
aspect. I am not  concerned  with 
undor-employment Jn the rural areas 
or seasonal unemployment here and 
there, but the unemployment  in the 
Cities and partly in rural areas is so 
great and menacing that if something 
is not done immediately, or if some­
thing is postponed to be done alter 
the result of the statistics and analy­
sis and interpretation  of  them,  I 
think we will  be  over-taken by  a 
crisis the like of which this country 
has not seen in the past. What I am 
submitting is that there may be long 
term solutions, such  as  decreasing 
the rate of increase of population, or 
some change in our import policy, but 
this is not the occasion to  refer to 
any one of them. The  present  oc­
casion demands that something must 
be done immediately on an adequate 
scale. '

Shri S. S. More: What is your con­
crete programme?

Shri Gadgil: An English economist 
has said that it is much  better to 
dig holes and fill them by the un­
employed, than to keep them unem­
ployed throughout. This  does  not 
mean that I am suggesting that you 
employ all the people to dig  holes 
and fill them. But surely something 
can be done on lines  which  were 
adopted in the *New Deal’ in 1932, 
when the United States of America 
had to meet a crisis of this character. 
I may point out Just one instance, in 
which about 25 lakhs of'people were 
employed, viz. the Cevil  Conserva­
tion Corps. Something of that  Kind
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can be done in our country also. If 
you take up a simple programme of 
having roads in the rural or  subtar- 
ban areas, that will  give  immense 
employment to the  unskilled  flrst, 
and to some extent  to people  who 
may be of the white-collared  type. 
That was some relief can be  made 
immediately available to them. Shri 
•C. D. Deshmukh was good enough to 
tell us that so far as the foreign ex­
change position  is  concerned, it is 
satisfactory. He also stated  that a 
certain amount, taking all factors into 
consideration, was enough to meet all 
sorts of contingencies, I accept that 
Deshmukhian  caution, but I  would 
most respectfully urge him to utilise 
what is over and above that line, by 
way of investment in this country. 
The way by which it can be done is, 
surely, within his  knowledge  and 
ĉompetence.

As I understand, there would not be 
lack of funds for initiating new mea­
sures which will give  employment. 
I am very much encouraged by that. 
We have the money here, and we have 
the men here. Let us establish a nexus 
between them through proper and ade- 
'Quate employment, so that  what we 
find threatening today may be turned 
to very good account. If people with 
talent and abilities are  to rot it is 
not only a loss to them, but to the 
country as well, because their talent, 
craft, and skill are completely immo­
bilised. If this state of things conr 
tinues. the men concerned  lose the 
initiative, and cheerfulness.

Justified in taking abnormal measures 
as well. Gk>vernment can say, here 
is unemployment, either you accept 
this or reject this, if you  accept it 
well and good, if you reject it, then 
Government are completely absolved 
of their obligations, though they are 
moral obligations to-day. But if we 
work out the full implications of the 
idea that our State is a welfare State, 
then that obligation should be statu­
tory. I am  not  pleading  that it 
should be considered  statutory here 
and now. I am satisfied if Govern­
ment accept it—and they have in a 
way accepted that it is a moral obli­
gation on Iheir part.  I would there­
fore suggest that a list of the unem­
ployed people should be  drawn up. 
wherever possible, and  for  that I 
would suggest that the ration shops 
should be utilised for this  purpose. 
Every card-holder should be asked— 
there could be an additional column- 
in the ration card, and that will save 
money also for Government—to state 
whether he or she is employed, whe­
ther any one in his or her family is 
without employment or with part em­
ployment. and so on. Here is a good 
machinery which you  can  utilise. 
Why are you completely disintegrâ 
ting it, and dismissing  it? If  a 
sample survey is made,  it  remains 
only a sample survey. But here is a 
machinery which will give you hund­
red per cent, correct figures, and give 
a complete picture from  which you 
will be able to know how to meet fhî 
situation.

The original  Resolution  suggests 
that doles should be  given to them. 
I do not like the idea of  doles. It 
Is contrary to one’s self-respect. If 
1 were unemployed today—I am not 
fortunately—I would  rather  sweep 
the streets or do . whatever  work 
Government gives me, though it may 
not be in the fitness of things, so far 
as my other abilities are concerned. 
I would therefore request Government 
not to insist that every clerk will do 
the job of a clerk only. People un­
derstand that these  are  abnormal 
times, and so Government  will be

Incidentally, I must state  that  I 
have received a number of letters in 
which young men say that they are 
able, they are graduates, distinguish­
ed in arts and science, but if they do 
not gel employment before the statu­
tory age limit for entering into Gov­
ernment service, and have  to wait 
for a year or two, they will be no­
where. because younger  people will 
be coming, and their chances will be 
comyrfetely ousted by those of these 
younger people. 1 would suggest that 
in this particular respect.  Govern­
ment should modify the rule, because
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if they are not able to get  any em­
ployment, it is no  fault of  theirs. 
Government may take  note of this 
suggestion of mine and consider it

So far as the public sector is con­
cerned, the hon. Finance Minister as­
sures us that there is enough finance.
So far as the private  sector is con­
cerned, may I suggest that Govern­
ment should think ten times  before 
agreeing to this Development Finance 
Corporation?  If  Government  are 
going to lend to the private  sector* 
why not they start the factories them­
selves? We know what it means. I 
have no great admiration  for the 
mixed economy.

Shri C. D. De&hmukh: The  idea is 
for Government to  start  factories 
>̂hich the private sector is for the 
moment reluctant to start.

Shri Gadgil: If that is so. then  I 
would request that there be  greater 
control and regulation of the  whole 
thing. 1 would not stop with  this, 
but I shall go further and  request 
Government to consider a definite pro­
posal which I shall put  before the 
House presently.

There is control over capital issues; 
there is control over prices; there is 
also control over production; why not 
Government undertake  control over 
employment in each and every fac­
tory? Today anybody can be appoint­
ed and if the labour union  people 
are not strong enough, any one can 
be retrenched, and according to the 
new ordinance, with some compensa­
tion here and there. But if Govern­
ment’s ultimate object is 'to evolve 
an economy in which they will have 
a full control, so as to effectuate com­
pletely a policy of full  employment 
in the country, then the private sec­
tor should not be left alone to manage 
with their personnel in  the  way 
in which they are doing at  present. 
The entry and exist of every one that 
enters aîy private employment should 
be regulated by Government so that 
there will be no provincial  or caste 
discrimination. Today we  find that 
anybody  can  be  employed,  and

most  of  those  that  have  le- 
latives  find  a  job  much  iuicker 
than others, irrespective of their ac­
complishments, 
t
It private sector is to function with­

in the framework of your mixed eco­
nomy, and today we want  them to 
help us, I would  make one  other 
suggestion.  Assure  all  companies 
with an  authorised  capital up to 
Rs. 1 lakh, and a working capital up 
to Rs. 5 or 10 lakhs, that for another 
five years, they will be exempt from 
income-tax. You have already given 
them some concession, I know, in the 
matter of dividend  declaration and 
so on. But consider  t;his. Just as 
some preferences are given  to co­
operative societies, if you show some 
preference to companies  registered 
under the Joint Stock Companies Act̂ 
by saying that they will be free from 
payment of income-tax, for the next 
five years, I feel that some response 
will be there, and each company will 
mean employment to at least a hund­
red people. This is something which 
can be done immediately. Secondly, 
I find that there is no customer...

Mr. Chairman: The  hon.  Member 
may conclude now.

Shri Gadgil: One minute more and 
I have done.

There is no customer for products 
of the cottage  industries. I  have 
made a suggestion elsewhere  and I 
make that suggestion for whatever it 
is worth, that every employee in the 
Government,  semi-Govemment  de­
partments and  organised  industries 
instead of being given  full pay in 
the current currency should be given 
95 per cent, pay and for  the 5 per 
cent, should be  given  coupons or 
credit  notes.  These  coupons  or 
credit notes should not be legal ten­
der. but should be  valid or  legal
tender—if you want to call  it—for 
purposes of  buying  articles  from
cottage industry emporia or coopera­
tive stores or departmental stores or 
such organisations as  the  Govern­
ment may like to build  up.  Then
people will be forced to buy  these
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things. They will go to khadi shops 
and buy khadi because these coupons 
will not be valid with another cloth 
merchant It does entail some sort 
of sacrifice. It really  means a de­
velopment tax. It is not  going to 
alTect your currency any the  least. 
Of course* it is not a new idea. I do 
not claim novelty for it It has been 
suggested by many  economists and, 
as far as I know, it has been  tried 
in some places. But here it may be 
called an abnormal  remedy.  But 
wtaen the situation is abnormal, it is 
for Government to consider  whether 
remedies should not be equally abnor­
maL Somehow or other we must get 
through this difficulty and I  have 
not the slightest doubt that,  given 
the necessary wisdom  and  caution, 
which has been already in evidence, 
and a little more vigour, more action 
than theorising, we shall get through 
this.

Shri  Meghnad  Saha  (Calcutta— 
North-West): The hon. the  Finance 
Minister has described a very horrid 
situation in his usual  placid  and 
suave manner and* he has taken away 
much of the sting of that situation 
by his speech. But we are not at all 
satisfied. It is said that we  have 
got a Welfare  State. The  duty of 
every Welfare State is to secure the 
fullest employment; not only the ful­
lest emplo3nment,  but also a  better 
standard of living. Now. many of my 
colleagues have already said that the 
unemplojnnent position is  very bad 
in this country. They have not re­
ferred to the standard of living at all. 
The standard of living? has fallen very 
much sincc the  war. Our  present 
standard of living is much lower for 
the common man than before the war. 
What has been the result of the last 
three years of planning? I wish the 

MiniftfM- would  kindly tell 
us the findings of the National Income 
Inquiry  Committee—whether  there 
has  .been  any  improvement 
whatsoever.  As  far  as  my  In­
formation goes, there has  been no 
improvement whatsoever. There has 
been a slight fall in the standard of 
living—I speak subject to correction 
—since 1950. So the  hope  of the

523 PSD.

Finance Minister and the Government 
that as a result of the Five Year Plan 
we shall increase our national income 
by 1000 crores of rupees appears to 
be more or less a day dream,  and 
that shows that the planning which has 
been devised is very  faulty.  The 
Finance Minister has told us about 
one of the main causes  of  failure, 
that is, smalkiess of investment We 
must liave more investment. I quite 
agree with that. But the amount of 
investment which he proposes is very 
meagre, as I have already pointed out 
to him in a private pamphlet.  The 
difficulty with this plan is that there 
is no financial plan; there is no cash 
plan; there is no credit plan. Under 
the slogan of mixed  economy,  we 
have allowed everybody to play havoc 
with our finances. The Finance Min­
ister has already told us  that the 
private sector has hardly invested one 
half the amount which was expected 
of it. I might ask him whether he 
inquired why they have not invested. 
It is not because the orivate  sector 
has not the surplus, but they find it 
more profitable to invest in real es­
tates—in gold, luxuries and so  on. 
And recently it has been investing in 
buying foreign  concerns.  In  this 
country, the total amount of foreign 
capital is Rs. 610 crores and  many 
of the very famous firms, Indian firms 
in Calcutta, are busy investing their 
surplus not in fresh avenues of work 
or industry but in  buying  foreign 
concerns which are already there. I 
think about a  hundred  crores  of 
rupees—it may be more—have . been 
exDorted out of the  country in this 
manner. Now. is it not a very para­
doxical situation? The  Government 
is asking that foreigners should come 
and invest in this country, but what 
is actually happening? We are en­
couraging all the Indian  industria­
list bankers and  so  on  to  invest 
their money in the  purchase of all 
those foreign concerns. Many of the 
famous European concerns in Calcutta 
have changed hands and all that money 
is going out of this country. Instead 
of attracting foreign capital  we are 
allowing the foreign capital  already 
Invested to be exported out  of the
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country. 1 think this  ought to be 
stopped, because it is the first duty 
of the Indian industrialist who makes 
money from his own trade, from his 
industry, to invest the surplus in the 
expansion of his industry,  so that 
more avenues of  employment  are 
created.

1 would give an  example. There 
is a very famous firm—I would not 
mention their name. They are pro­
bably the biggest Indian firm in this 
country. Now, they have bought two 
or three Euihopean concerns  in Cair 
cutta and they have spent about 30 
to 40 crores of rupees in this business.

They have got all this money out 
of their  industry.  Unfortunately, 
they have not taken care to provide 
for sufficient depreciation funds, with 
the result that the Government caught 
them in the act of diminishing their 
production, and  asked  them to en­
hance their production.  How  was 
this  situation created?  They have 
made enormous profits in the last 25 
years, more during the war and they 
say they have not provided sufficient­
ly for depreciation, and allowed their 
machinery of production to  run to 
obsolescence. They  now  say  they 
have not the money for renovation of 
their machinery to full  production, 
and the Government must help them 
with funds, and the benevolent Govern­
ment has given them funds  though 
they are aware that they have sur­
plus enough to purchase  European 
concerns. The ultimate  result  has 
been the flight of about 100  crores 
of rupees of foreign  capital out of 
this country. This is the result of 
mixed economy. Under the  slogan 
of mixed economy, our Planning Com­
mission have found a method of not 
applying their brains to the real ques­
tion of industrialisation, which alone 
can increase the wealth of this courv- 
try. As a matter of fact, the  Plan­
ning Commission has no plan for in­
dustrialisation  whatsoever.  They 
have left everything to mixed econo­
my and mixed economy Is behaving 
In the manner 1 have just described. 
What has  been  the  result? Just

five years ago, the Gbvemment deci­
ded that there was great  need for 
iron and steel in this  country and 
they invited  3  famous  consultant 
firms, Americans n̂d English, to ad- 
vUe them. They submitted their re­
ports and the Government  issued a 
statement that in 3 months they were 
going to take  action on these  re­
ports. Five years have  passed and 
no action has been taken  and only 
now we hear that an Iron and Steel 
Plant will be installed. I would ask 
the members on the Treasury  Ben­
ches to explain this 5 .years’ inertia 
and how much it has  cost  to the 
country in not having an Iron and 
Steel plant all these 5 years.  I have 
calculated the loss at 500 crores of 
rupees and I have placed my figures 
before the public.

Now, Sir, we have got a bulky re­
port about the Industrial  program­
me issued by the Planning Conunis- 
sion. But neither has this body recom* 
mended nor has  the  Government 
asslitned priorities in our industries. 
As a result many of the  consumer 
industries are in a state of collapse 
because we have no capital  goods 
industry to feed them with raw matê 
rails.  Let me give you some quota­
tion from this report:

“Of the various problems con­
fronting these industries for the 
protected  consumer  industries, 
perhaps the most serious and cer­
tainly the most universal is  the 
Khortage and high price of  raw 
materials. The largest industry 
of all, the Iron and Steel Indu»- 
try suffers no doubt from  lack 
of capacity and not from  lack 
of râ materials. But the rela­
tive smallness of its output em­
barrasses the whole  series  of 
other industries for which  iron 
and steel are raw materials.”

Then it goes on saying that:

“The  mechanical  engineering 
industry is suffering, the railway 
rolling stock industry is suffering, 
the automobile industry  cannot 
flourish, wagons cannot be manu­
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factured, passex̂ĉr coaches can­
not be inanufactured, and all for 
want of iron and steel.**

1« not this a very tragic situation? 
The Government has  established a 
ship-building yard  at  Vishakhapat- 
nam, Waltair. Their schedule is to 
produce 3 ships in the year and they 
cannot keep to the schedule. A large 
number of workers there were served 
witfi notices  of  dismissal  because 
they cannot give any  work. Now. 
by chance I once travelled with some 
of their chief men and they  said 
that the cause of this unemployment 
was that they had no iron and steel. 
They require 8000 tons of iron  and 
steel to produce 3 ships in the  year 
and for 6 months they were trying to 
get this steel from the Steel  Con- 
troUer. After 6 months  they  were 
told to get it from Japan. Now, is 
it not a matter of shame that in a 
commodity in which India has got the 
best possibilities which no  country 
in the world has got,—for not  even 
the United States or Soviet  Russia 
can develop a better iron and steel 
industry than this country—we  are 
not able to have a plant all  these 
five years. All our consumer indus­
trieŝ are collapsing on that account.

Sir, my submission is that you must 
give the present Plan a decent burial; 
it is not a plan; it is a muddle. You 
must start it on a new basis. This 
miJted economy is no economy at all.

r̂, I would not take more of the 
time; only one minute more.

It reminds me—of the way we are 
doing things,—of the plan which the 
Britishers had during the  Crimean 
War. The soldiers wanted fooVwear; 
they were suffering for want  of it 
and they were ordered from the home 
country. But, when  they  arrived, 
they found all the foot-wear were of 
the left feet; and so the soldiers went 
without shoes and had to be confined 
to barracks. Our Plan is something 
like that.  They think only  in one 
direction; they cannot see the other 
side of the thing and therefore most 
of the Plan has become a muddle.

gkri U. C. Pateaik (Ghumsur): The 
him. Minister for Finance, who ia also

closely associated with thA Pianntae 
has moved an  amendment.  It is 
gratifying to learn that at least 
two years or 2} years of the  Plan, 
the Government has become alive to 
the necessity of having the Plan re­
vised so as to solve the growing pro­
blem of unemployment. It is indeed 
gratifying, Sir,  to  learn  that the 
seriousness of the problem has been 
realised and from the  flgures  that 
have been igtuoted, indeed, attempts 
are being made to solve the problem. 
But, by the amendments that I have 
sought to move. Sir. I want to request 
the Government  to  approach the 
problem not from a negative aspect 
but from a positive aspect* The prtn 
blem of unemployment. Sir, has also 
got to be considered from the  view«- 
point of  man-power  mobilisation. 
Unemployment is after all another as­
pect of a huge man-power  problem 
which is not being utilised or employ­
ed. Of all the resources of the coun­
try, Sir,  for both  industrial,  agri­
cultural and other development acti­
vity, the man-power resources are the 
most important. The  vital  impor­
tance of a Labour Force has to be re­
cognised and it has to be utilised not 
from a negative point of view to solve 
the problem of  unemployment  or 
some other problem  which is  con­
fronting the Government and which 
has challenged solution, but it has to 
be recognised as a sort of an oppor­
tunity for Govenunent  to organLse
its labour forces to mobilise and con̂ 
trol the same and to utilise them 
for  national  development on  the
one hand and for national defence os 
the other. This  problem. Sir.  has
been tackled by every  country since 
about 1917 when Man-Power MobiU- 
sation Boards and Human Resources 
Organisation Boards were formed, !n 
order to  tabulate man-power  into 
different categories, into those who are 
useful for civilian industries, for civi­
lian service, for defence industries and 
for defence services as also the class 
of unemployables.

Then, thirdly, theae people have got 
to be properly absorbed. For these
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three important things, namely, man- 
powar training, man-power  mobilisa­
tion and utilisation of man-poŵr for 
absorption in respective  industries, 
trades and services, has always been 
considered to be a  very  important 
problem and every country has been 
trying to solve it in its own way. It 
is  rather  unfortunate,  Sir,  that 
till now the problem of  man-power 
mobilisation and man-oower organisa*- 
lion has not been appealing  to our 
planners and they have been thinking 
in terms of spending money in various 
ways  hoping that  it would  ensure 
to  the  benefit  of  man-power. 
Therefore, Sir, after nearly yearn 
of planning they have come to rea­
lise that it is essential to  think in 
terms of planning for the employable 
unemployed. In this connection, Sir, I 
would just point out to the hon. Minis­
ter of Planning that other  countries 
have been attempting to solve this pro­
blem  not as  a  negative one,  not 
as solving the problem of unemploy­
ment, but as a positive djmamic pro­
blem. for building up their man-power 
and for planned utilisation  of their 
man-power  for  national  develop­
ment  and  national  defence.  EN̂ery 
country—every  advanced  country— 
has  been  doing  the  same  thing 
for the last forty or fifty years, as for 
example, in the U.S.S.R. there is the 
oldest standing committee—the Couiv 
cil of Labour and Defence—constitu­
ted in 1923 and the labour force is 
very carefully planned and organised, 
excluding those who are engaged In 
production or in services and they are 
distributed for different work. There 
also the Army service is for 2 years. 
Navy service is for 3 years and  the 
Air Force service is for about 5 years, 
during which period the  personnel 
get training for subsequent  absorp­
tion in civil life and they are actually 
absorbed In civil life. Similarly  in 
other countries, e,g, U.K. and U.S.A., 
after the Selective Services  Act of 
1917, which provided for the  regis­
tration of personnel between  17 and 
30 or 36  years—which  was  again 
modified under the National Security 
d̂ National Services Acts of 1947—

Boards were constituted  for  man­
power organisation or for labour or­
ganisation, and these Boards were coa- 
stiiutad with civilian personnel who 
knew something of civil as  well aa 
defence organisation, so that the maĉ 
power could be  properly  recruited, 
mobilised and trained for various na­
tion building purposes. I must alaa 
point out that Australia did not be­
lieve in this kind of man-power mobi­
lisation, but even she was forced to 
accept it in 1939. Now they have got 
a Director of Man Power Organisation 
who has a Man  Power  Directorate 
and it is closely linked with the ser­
vices. civil military, as  well as in­
dustries, civil and military. Here *in 
our country, Sir, in this  planninc 
an important part of our national life, 
that which costs 55 per cent, of our 
national expenditure, ĥ'been total* 
ly excluded from the purview of our 
defence planning, so that we  have 
got a plan which does not take into 
consideration all our national activitieŝ 
which  does  not  take  mto  consi­
deration the main problem of man­
power and which does not try at 
least  to  find out as other countries 
have done  in this direction as to 
how far those experiments should be 
tried in this country. The unsatisfac­
tory nature of our planning is proved 
by the fact that the hon. Minister of 
Finance  has now come forward with 
his amendment that the Plan should 
be changed so as to provide for the 
unemplo3̂d. It is absolutely  neces­
sary that all our national  activities 
should be integrated and co-ordinated 
to ensure that planning is on proper 
lines and that our man-power is being 
properly planned for and absorbed in 
different walks of life. Not only that 
There is another reason  why I am 
suggesting or urging this  point. It 
is not merely necessary as a  posi­
tive programme, as a dynamic  prcH 
gramme, for providing for our man­
power and for  absorbing  them' in 
different walks of life, but  also ab­
solutely necessary from the point of 
view of money because it can be 
pointed out that it is only by in­
tegrating these two things and by mir
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plaiiners trying to know  somfething 
of that subject that economy can be 
eflfected and more money would be 
9̂ Uable. .

I  could  give  you  straightaway 
one  or  two  examples.  I do  not 
want economy in yie Defence Services,
i.e. in the Defence Services it is ab­
solutely necessary that the personnel 
should be there and there should be 
no economy as far as their pay and, 
allowances are concerned.  Probably 
the hon. Minister of Planning would 
be pleased to note that the bulk of 
Defence expenditure is going in other 
directions, not merely on  personnel 
but on purchases from foreign coun­
tries, on the Military Engineering Ser­
vices and so on. ♦

By proper economy in some of thej;e 
items we  could save several  crores 
every year for various other purposes. 
1 would like to point out about our 
purchases  in  foreign  countries—I 
am  referring  to  the  last  report 
of  the  Indian  Stores  Department 
in  the  U.K.,  which  is  being 
maintained by  the  Government of 
India—and that report says about the 
Defence purchases that the Indian De­
fence Authorities are placing indents 
on U.K. for articles which were being 
produced in India during  war  and 
which could be oroduced  in  India 
now. This is the report of our pur­
chasing mission in  London  and I 
hope, Sir,  that Parliament will take 
note of this fact that we are placing 
indents with U.K. and other countries 
for articles which could be  manu­
factured in this country and which 
were, in fact,  being  manufactured 
here.

6hri D. C. Sharma: Mr.  Chairman, 
the population of India is about 36 
crores. I would ask the hon. Mem­
ber to say how much he would allo­
cate to man-power out of this.

Shri U. C. Palnaik: I was referring
to the aubJJect from two  points of 
view. By inqrtating our output in the 
Defence induitries which consist of a 
number of factories; and 3̂  read in

the papers that several of them are now 
locked out and other things are going 
on at other places also—and secondly 
by utilising the idle capacity of our 
factories, we  could  save a  lot ol 
money which is going to foreign coun­
tries. Our minimum  purchase from 
out side amounts to several  crores. 
Our Defence Services'  pay and air 

lowances come to only  Rs. 70 crores 
out of the Rs. 235 crores. So the bulk 
of the expenditure is on other things 
and I am Just pointing out to hon. 
Members that it is quite possible to 
economise in that respect as well as 
in various other respects.

Without going into further  detail. 
I would also point out another Branch 
where economy can be  effected, for 
instance, the  Military  Engineering 
Services, which are spending  every
year Rs. 30 to 40 crores or even more. 
Works are being done  through con­
tractors. whereas in many other coun­
tries works are being done  through 
departmental organised military corps. 
These works  perhaps include  items 
now proposed, e.g., the shifting of 
the Headquarters of Eastern  Com­
mand from Ranchi to  Lucknow or 
the Headquarters of Western  Com­
mand  from Delhi to Simla,  whirh
would involve huge expenditure in 
crores of rupees. This could be re­
vised and screened in time so  that 
economy can be effected. There  are 
many other items  like  this  which
require scrutiny instead of being kept 
as Defence Secrets.

As time is up, I will not continue. 
I can only conclude by saying  that 
many of our  problems  should be 
tackled  not  by  making  solitary 
attempts this way or that, but by 
making a positive, constructive  ap­
proach to try and solve all our pro­
blems, by integrating all our national 
activities and treating problems like 
unemployment and other disasters not 
merely as calamities to be helped by 
spoonfeeding, but we should have a 
positive approach by trying to solve our 
various socio-economic  problems,  a# 
well as Defence problems by int̂rat-
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in̂ both the wiâ of national activi­
ties together

Shri 8. N. Dm (Darbhanga Central): 
1 want to move for closure as the sub­
ject has been sufflcientlr discussed by 
the House.

8hri S. 8. Move: No, Sir.

Sbri  Kami  Siaghji  (Bikaner 
Churu): I have been waiting the last 
three months, Sir, to Ket a chance to 
speak.

Shri F. N. Rajabhoj  (Sholapur— 
Reserved—Sch. Castes):  Will  you
please allow me also to speak? So 
far only Maharajas and rich  people 
have spoken, but why  should  rich 
people only be allowed to speak on 
this matter. I would like to request 
you.—Sir, because I come  from the 
minority Community and  I  am the 
real sufferer more than my friend— 
to give me a chance to speak on this 
matter.

Mr CbHinnaB: The Chair does not 
make any distinction between a Maha­
raja and any other member. I  rea­
lise the hon. member belongs to the 
backward classes: he will get a chance 
if the debate is not closed.

Shri S. S. More:  We  had  agreed 
not to close the debate; you were not 
perhaps here in the House.

Mr. Chairman: I was here, but not
in the Chair.

Shri S. S. More:  We had a lot of
discussion when the Deputy Speaker 
was in the Chair and the unanimous 
desire of the House was that the de­
bate should go on. Mr. Nanda has 
yet to make his contributions to the 
debate.

Mr. Chairman: What does the Plan­
ning Minister say.

Shri Nanda: That is a  matter for 
ihe .̂ouse itself to decide: you may 
obtain the sense of the House in the 
matter.

CM V. N. Mokertee: May 1 point 
out, Sir, that it was originally al roj 
suggestion.........

Mr. duknaii: I am sorry, in 
of tht gencfral feeling in the liouse and 
whît has been stated earlier, 1 would 
x̂t Uke to accept tl̂e  xnotipn  for 
clioaure. *

Ali ILmi atnglitl:  I  have  been 
loK̂ging to speak on this  Reaplution 
for a long time and I am h9Wy to 
have this opportunity of  eiLpr«̂ing 
my views. I do not claim myself to 
l>e a greiat economist: but certain pro­
blems that concern Part B States and 
the State of Rajastan in  particular, 
which I am representing, should  be 
plaqed before the Houae for the con* 
sideration of hon. members.  More 
eminent people have already spoken 
on this subject; therefore. I shall not 
waste the time of the House by dwel­
ling mainly on the economic aspect, 
but rather. I shall try and  confine 
myself to the unemployment  caused 
due to the process of integration.

In Rajasthan. Sir—and I  am sure 
that is the same with all Part  B 
States, or at least with most of them 
—unemployment can be divided into 
two sections: firstly  “the  allrlndia 
type” on which very eminent people 
have already spoken, and  secondly 
what I would term as the ''man-made 
type”, unemployment caused because ‘ 
integration, when it was put through, 
was done without a propep plan and 
a large number of people as a result 
of this  had  to  be retrenched and 
these States were not in a  position 
to find alternative  employment  for 
them.

At the outset I would like to say 
that I have all along been  one of 
the ardent supporters of the  system 
of integration and a great admirer of 
that  great  man  Sardar  Patel.  It 
is  our  misfortune  that  that 
great man is not amongst us to­
day; if  only he had been with  us, 
many of the problems of the Part B 
States. I am sure, would  not  have 
arisen. I am sure, Sir,  that if the 
late Sardar had known  that things 
were going to turn out this way and
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fio many thousands and thousands of 
|;K>or "people were soing to be aflect«d 
adversely, he would have taken steps
In ^e to ̂  t̂ t such chaotic con- 
iiitibnŝ dtd not occur.  ’'

Today, Sir, is the fifth year after 
the integraUon of the State of Rajas­
than. In these five years, the Rajas­
than Govemment. I am afraid, have 
proved themselves  totally  incompe­
tent to deal with the  unemployment 
problem. AUtiough most of ttu» Min­
isters are my friends, I rnxxiH ŝ  
that they have  pfov̂  themselvfe 
totally incompetent to deal with the 
unemployment  situation.  Not  one 
large scale industry, or even a small 
scale industry to speak of has 
located in the right place where un­
employment is the acutest. We have 
all been trying  to  shout  ourselves 
hoarse; but nothing has been done.

Now, Sir, in my humble  opinion, 
some of the factors that have caused 
unemployment in Part B  IStates and 
Rajasthan in particular, are as fol­
lows:—

1. The  large  scale  retrenchment 
carried out in the armed forces. We 
reckon that in Rajasthan alone 14.000 
to 17.000 people have been  thrown 
out of employment.  Granted  that 
the Central Government is  trying to 
do something, but I am afraid, as far 
as the Government of Rajasthan is 

concerned, very little has been done 
to rehabilitate them.

2. In the Electrical Department of 
Rajasthan—I stand to correction about 
figures, it may be more—not less than 
5,000  people have been thrown  out 
of jobs. It was only the other day 
that a batch of 350 people  came to 
see me—and they told me they had 
been served with a month's  notice 
after which they would be  disban> 
ded. They asked me if I could  do 
something. I was  very  much dis­
tressed. The matter was put up b̂ 
fore the administration and for some 
time at least, I am happy to say they 
were able to withhold the order of re­
trenchment. But these people are still 
in danger of being  disbanded—350 
people in Bikaner City alone: in Ra­

jasthan the number will be ten times 
that.

Now. Sir, another factor  which I 
feel has not been fully  understood 
is that integration in itself was an ex­
cellent scheme, ût pne tb̂ g which 
peop̂ must really is thai when in- 
t«gra|Mon was brought  in it  meapt 
t̂e fusing of a larĝ numhtr  of tl̂e 
adfministratipns. That was all right 
But you could not fuse all the cî ŝ. 
One city became the capital and the 
other went  into  decadence. Pro­
gress in all the citî,  if you  will 
study the curves on a  graph,  had 
been going on up and up,  and up 
until 1949. Thereafter you find a ten­
dency for the curve of  progress tP 
come down. If we call  purselves a 
progressive welfare State we  must 
see that each and every city of our 
country, whether it be in the deserts 
of Rajasthan, or in the fertile Gangetic 
plains,  niust  come  up  and  pro­
gress and  develop fully.  Nobody 
minds if the capital city gets twice 
as much as the others. But a square 
deal which the people of other citiw 
expect cannot be denied. The  voice 
of the people who come  from Ihe 
other parts of Rajasthan will  have 
to be heard, if not today come day. 
—of that I am sure.

Now just to illustrate this, I .̂hall 
give the House  an example again 
from my home town. Before  inte­
gration the former state of  Bikaner 
had a Town  Planning  scheme  of 
approximately Rs. 3 crores.  Out  of 
these Rs. 3 crores on a rough guess, 
Rs. IJ crores would have been spent 
on materials and Rs. U crores would 
have been spent on labour. A thou­
sand new houses were to have been 
built. The day integration came all 
the lands once purchased by  people 
were sold back to Government  and 
only three heuses have come ud in 
these four or five years. I would like 
to know what is going to happen to 
people who were going to  build the 
997 houses? This is one part of the 
economy upset which I feel has to 
be taken into account.  The Gadgil 
Committee I am sure is trying to do 
their best to see that the  erstwhile 
capital cities of Part B States  are
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given their due share and 1  would 
like the Government of India to con­
sider this matter  seriously  and do 
something constructive immediBtely.

On a rough but moderate guess the 
total  number  of  unemployed  in 
Rajasthan—it is  rather  difficult to 
assess the correct n̂umber—is any­
thing from 50,000 to 100,000 or even 
more. Here again it is rather diffi­
cult to get the exact figures. I  am 
sure the Government of India  will 
be in a better position to collect these 
figures. Now, Sir, I would  like to 
suggest in my humble way a few re­
medies.  First and  foremost, there 
should be a committee appointed by 
the Centre,—because  the  people of 
Rajasthan are now beginning to look 
up to the Centre for everything, as 
they have lost quite a deal of confi­
dence in their own Government—that 
a commission of enquiry or commit­
tee be instituted  which  would go 
into the question of  assessing  the 
number of people  unemployed  in 
Rajasthan due to the process  of in­
tegration—directly, due to  retrench­
ments, and indirectly due to the deca­
dence of the erstwhile capital  cities 
which were once flourishing and which 
are now going down rapidly.

Secondly, all  the  cash  balances 
that all these units of Rajasthan have 
contributed should be divided on a 
population—and  contribution—wise 
basis for sponsoring and locating in­
dustries  at the right places and the 
adopting of other methods  whereby 
the maximum number of people could 
be employed.

Thirdly, the power of  indiscrimi­
nately retrenching a large number of 
people should be taken away  from 
the Rajasthan  Government  and it 
should be under the Centre to con­
trol the retrenchments of the  poor 
people.

Fourthly,  the  irrigation  projects 
which the Central Government is so 
well sponsoring and in  which  the 
Government of Rajasthan have also a 
■hare must be guided and controlled 
by the Centre more strictly  so that

the case of the units of . the Union of 
Rajasthan does not go by default. .

Fifthly, hydro-electricity must go to 
1̂1 the cities wherever it is possible, 
,so that in spile of the decadence that 
they are suffering from, they will be 
able to attract industries which 
automatically come and surround the 
hydro-electric areas. ,  ,

Sixthly, the income that the Gov­
ernment 9f India  derives  from the 
estate duty should be exclusively set 
aside for unemployment relief, ThL< 
way you will justifjr to the  couritry 
that you are taking the money froifi 
the ‘haves' and giving it to the ‘hav<H 
nots’.

Shri C. D. Deshmukh:  The Gov­
ernment of India  is  not  goî to 
derive any income from this.  ,

Shri S. S. More: But you can regu­
late.

Shri Kami Singbji:  Yes, you can
regulate it.

Then, in the Railways, at least for 
the next five years, local labour must 
be employed. In  Rajasthan  there 
were three or four little railway sys­
tems which about two years ago were 
integrated into the Northern  Rail­
way. I am sure the Northern Railway 
is working very well. But so far as 
appointments on the Railways in this 
area are concerned, quite often people 
from the East are recruited. The re­
sult of this is that  the  man  from 
Rajasthan loses a job while the other 
man feels most uncomfortable  going 
there. So for the next five years the 
local people should be given a chance. 
Thereafter, the integration is there and 
things can find their own level.

And there is another point which 
is most important. Ministerial changes 
and reshuffles in Rajasthan have be­
come a joke. We have  already had 
about half a dozen changes and  re­
shuffles and will be putting the French 
Ministry to shame.

Then there  are  certain  Central 
grants that the Centre has decided to 
give to Rajasthan but which. I un­
derstand. tha Cantre is a bit hesitaat
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in handing over to the Ministry be­
cause they might be squandered. 1 
wish that this money is spent under 
your direct supervision,

Sluri C. D. Deshmukhr̂ You- mesns
Ibe Chair?

Shri S. S. More: Through him, you.

Shri EAftti Slnshii: At least let the 
labour get the money.

In conclusion I would like  to say 
that let us see that the good work 
that the late Sardar Patel did by in­
tegrating and changing the  mao of 
India, is not upset by our inactivity 
n̂d lack of planning.
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 ̂  ̂ t I ^  $ wt*r

% ̂ 7̂ f ?Tt ftif f»R 5̂ i 3rk»̂wm 
i  I rr V  ntiiO<ryM TW M

 ̂  8»W ̂  aim I

5̂?T  f̂!TT ̂ I  5̂ ̂  3TR

iprowHC   ̂ ’ft

WT?ft ̂ ?ft ̂  % "WT TPT ̂  AMI ̂ I

fnft 9TTW  IfT   ̂ T|r

 ̂I  fwnw" fe# Ilf ̂
 ̂̂ wit

*rWt ̂ f%*f WT f> Tfr !f, aft iffwi
C* ̂ C  aftrift

ftffijw ?T̂w i g?rv 1  ̂WT ̂  T?r 

i 1  ̂ iWTTt « ftRf,' ̂

V fe»f,  mfiw «RWT fWRSf

% fi??  ̂ I  ̂  arrar̂

lit T?T t, fWT ̂ T?T f 
wm a»?!?T f̂t  f̂h?  THTT

VT  >1  ̂  ̂I 4  % inq«n-

^mprrj fv ms jpnift ifr 
?n»ft  vr ?Rjw -if â
'nifwT  arftw nifirosT #

’ir̂rw 331#  ̂ <tV WlfRTffT ̂ I  «Tf

*T̂ fT wr Jif  %?srT jftwr !T̂ imnr 
ftm qr  ftjTT vtf ̂smr 
Wi

Wt «n<ra« wr n

'n:nHT) : wf*f % f*Tif rr 1

tit ̂>0 1̂0 Tm ̂
TT ?T*nT arrwnr ?ft 1 ara- ̂

% ?55 ̂ ?JW t >!w ?w #(ft- 

vtftRT f I 1? ?fT «F fwf anT %•

apftw  ’fTffrr g 1

«TO|?(T ̂  Ilf ^ flflrfi-
livF̂ 5' *r? TtamtfCT  <TT 

■̂[wsft 1 .

^  ̂  *T̂  f I  ?ft aft 

»J? litit wt̂t  f‘ ̂’Tvt tnilT-

m  »t iRiTOT f I  i»T if»nr

i I  art R̂¥r I ̂ snft ^

% WIT ̂wT?rr 11  w ?ct ̂ir?r
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i,   ̂yPnr tŵ ^ f!T, 
iprr 3BC, fif  ̂ t>?r w 

i¥ fT »̂i!*r iinT  f I  ffF 

ifT̂n̂ fir̂FRT % ww  if i

wr ftrwT̂w It *niT̂ f?r  sfrr ftw? 

?f?
gtrft 5  ^ •TTT ̂  ̂  IT̂ 3Hin̂

 ̂̂■nrr ̂ ̂rt  vt irnjr  wr

wniwF?rT f ^
 ̂IFtff

w?w 5 iftr  f^ ̂ «frr
 ̂ytdTPT̂  ̂ifftnr ̂ ’fm̂rr ̂ rrf̂ i

^ % ffTTT OTT  % VTRtV

iftr •ftrrt % iTTT ̂
 ̂̂r*P% |[ I %ftf̂   ̂r̂rW?TT
 ̂ wy mr̂r  vwrr̂rr f̂Wf

 ̂ Vi I ^
5 f5r iirr ̂  <t5iPw arns ?r?5f i“ iftr 

TTVTfFR •m> inft frT?rr ^̂rrffq i aNr 

Tîi r̂̂i   ̂ ^ ^
fwr ̂ W%r ̂ r i anft
JT̂TTnrr  rftnowr JTrrt, ?rf  ̂

qr̂r ^ «f̂¥ ‘̂, f, iqpr
inft?f jf,  ̂ ?TT?  IF 5fnrw

 ̂Tra* ĵrf îpfhr 5, ?rfrr itvr 

arrr Trnfnr wfrif  i 3̂̂  

v   ̂̂tfiR I
?R? TT®Tp̂ 9̂  ̂vJTTfŶT  r̂f̂

 ̂̂   ?iT5  ̂vrrrrRr 
fsRV ’Tnr SfrRT  f  ^
 ̂ d|̂*i ^
 ̂  ̂  ̂TT̂̂r  ¥5 f, ̂friPEft 

’T 2T5  an*?) 5t?4̂, ̂ T̂̂nr sito
ipfhr aftr ?3PT ̂ TprPnr an̂ irft 

I   ̂̂ r̂r fTf TTSînr 
ari'T̂ ̂r?TTr ̂rf̂ i (interruptions) 

OTT ̂rr% 'w,  ?ft STffl’ w^ iir f, 

^ W  JpBF f»tpTT s I

fft If «Tf % fiT <ft!T  Ir
 ̂ ffTf ir ̂ wT«f ifr
frr fsrnpr i  gnft jit wrw

 ̂iiy ?TTf %  îr w ?rtr ipn̂

jrr »r̂ ̂  frvnr i ww ?rr  ̂ 

«ii\r̂rfl »T9r s»̂  ^

§ff ̂    ̂l>ft
wi ff win irtwff  sftr f*T 

’wWtwJT wm ̂3fm  vw f i

#. TOW if, 9Ttrf ’f. rnrir̂ ijnrtt 

t I  ffJr # ̂   »ff aiw <mr irr

n̂m mi'll<.  frf

^  ̂ Tf?r TT ?RT?y TO !Tlff  ̂  

?nr sNr ?TTf % t  W JTPT 8T*0t 

WT?̂rr*ra7RT̂ VfeTf I «n|t 

<B?T sTPTT 5 ftr frîirhr ̂r  tpr 
 ̂ ̂  t I  %ft!«r ̂  I»r̂ 5 ftr 

sn̂lf V f̂ ' «nr 3nft5T ^

*WPT  ̂ ?ft vtf 5?nnt ^

I  »f  !Tf)-  V5?TT

T W   »rnr aw 5T  .# itprtt

f f artr gsw frwr ?nf

»P̂ ̂Tf̂ I ̂   fjRiftm

’̂wnr ^ 5 , 51T ijwnr % «i«T*r 
^ fw »nr 5 I 5»»T̂ ff?rd to

% f̂ ,  5*rrt mfsT  vt 

^ ̂   nvmt ̂  sjw «inw
*1̂  I  ^ «fhr
anr*y >T  arnft 5 I f̂r

% 5T̂ ̂ .’f'T 5»t fW 
?W5P̂ ft»f t  »PJ«K fW ^
ÎsfT vrfipiT 1

fVTt ̂‘, 5R T <pf VPPft #fR ̂
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f I  fft  f ftr #Wd ̂

3rh:  ?R̂ 3r*VCTm

'artt 5?TT n

■*»l*i <VTT lit 5 *   ̂^ cTT̂

% if Tr(t TO  5 I  ̂  TT̂lftiT

^  f't#  r̂  rvrd  TO  Tift  ̂I 

arjft »By  fnfvFft «f  TT̂rf'i’i

'-̂»T  Vtf̂iRT   ̂   ̂ f; I

fhmft  n̂:? % 5T̂  i

'OflHI TT 'sn̂i 3nf«n> sfhPT 

*jf«?(>W  ̂f I «ft?T  T̂T

 ̂  ?rr?3f  f®

I  5̂nrw 3r«r 5itfw f

sfK  w jr:r % ?fr»r arr̂

TOT%  I ?fr  ift 3ft  f»Kf̂

sftr 3T®3'  5 '3̂ % 5|T̂ H

??ni 3rtr f̂t f® f ^

 ̂3rq-?f  ?jrr  ̂f?RT ^ vt

5*1̂  ̂*r? JîiO   ̂ywRT

siriftmsT T Jn̂  art 

an̂ mr ft̂  5 aftr aft  q<-’Twnf<jA

3ftr  5T̂ ftr̂Rrr, rr % ^

5»  ̂fw  ̂   I  ^ 

>f  JTTTT % fp? ̂  ̂  ? I  ^

?ft 3nft 'irnr  r̂ 5’, vtf <nrf 

«ift \f̂  If 5T̂ t  3nft ?ft ?»T ?>rnr 

^   ̂  ? afk anft  fmrr

fiPTPT, iprrtt  afk îrrtt !ft%

t̂v <TT̂  ̂  ̂I P̂t»*i

 ̂ fir ,̂ ?̂»T

Tfn, 3W   ̂anft̂

^̂TTTT  w ̂tv n

fft fiif 5® *rr*n*Tr

-qf in  »w<̂   ̂ wjH ̂

7i»nji “!nv?rffipTr'«t?5T̂ ?̂wr t" 

ipft  anfr ?ft 5*r <f̂'f'*?i f̂ arftw

? fv itv at? %  w«nwf  ̂

^̂?<t If aî   v??f «(5t vtp!r?r srrft

I  JT̂ #ft arftw  ̂I

 ̂ «ft»n5T, *nitVT oft

# 3ft anr̂ CT?̂ fen  ?fk %

BPTfT  % ifK aft 7f?*T f*THT ̂ . ....

»rft ^O IJITO TTWlfhV  ;  3T*BT  |

Ir ferr 5 i airr ̂  ̂ rr firw ̂ 

fwi  amtr̂ SRT  aflT ̂ oft?

j f% ?ST ?Ft 3m 3TiT?y ̂ htW I 

r̂r*T  ̂arft̂spT ’nrf  wt»ff ^ 

arrr ̂  ?hp Pisnw ̂  ^ ?nr 5nr

itr ?>T? If ̂  ̂5t  I 43nf̂

?ft arrr % <mr 5 1 ânfT̂t If ̂  iff 

#spT 'TTW  ̂arrar  ̂1  v*ft

fT Tift  Ttirr afVt  % firn

vnr 1

5<HT V? ̂  4‘ ̂finT?5T »T^ ̂  

iT!W?  ̂^ ¥»rr«?r   ̂1

•ft HWWf «T :  eftHR̂ mmfir  ^

nijtw ipit awm ̂  sn̂r 5 Pf OT

OTT *Pt ̂    ̂ <

% WK aft  ?nr*T <TW T̂T 5  ^

arrr ̂ ̂   vr arwt ferr iwf̂r 

 ̂ sft̂T  STTT % ̂rnr̂ *Tf̂

STTT 1$t «T̂ 5*̂’R V*T  $ I  PRT

tft an«m ̂  ̂  f?w i fr   ̂

w tfRnrrtt %  TT  V 

«rrrt  n̂nr fiwr ̂1  ît  iw’t
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VTW  fTHTiTxsn

*Rri|,  «iT nn WIT % ̂

5 I JT55T 'JSR w i (

^ JHPT *n:

arnmrJTff ̂ i  «r̂ sr̂, »rfNf Tff 

^ ^  pTOtft WR f*ITt

wnt’rwt  ̂ r̂t  f,

^  ̂ TT

aRtpmmi i »ft JHT̂IT <?! I 

^ Wm5BRJT| fr̂rriTT# 1?T«JTT5 
 ̂  iftarTT  ffTTTT ̂  ifsft-1? I

? ft> TW %  i[7! JT̂

 ̂  ̂3m ̂  fw fw arnr 1

niTTf ̂   f̂ JT?   ̂ftr 

vti gih*r ŵrif r̂w", ̂ffsnrw 

9v4î 7t  ftran  5im, hit 

îrjTJmr  ̂*ftf̂ arHrf

%*IT 5TR, anft ■arrf? 1  ̂ 5̂?r % 
»t% *»̂  i, ft*t% iiTT f»T fhnnx

^ i <I%?1 5»  BTTT ̂  JRTTW

M  aft at<mw<«m< f, ?f,

VIVt T̂VTTT ̂ WfW if', %ftBT >Tf JfW 

??RT Wter *T̂ f fip  Vt fIT f̂sr 

’’nr?  vhrrr % an̂tnx fw ^ 

f I  anrt  fff #7t3T»rrtt

 ̂3(̂*1  VT̂T ̂

 ̂WRT ̂<rr, w ’t't ?T? *T arPTT ̂ <rr 

•ik w ▼  ?htt flm 

f>ft jr>sprr ̂  r̂f̂  1  to  ̂ 
 ̂  ifr«nTT H ?*»TO <wrw ̂ ftf ̂  

^K fift JŴT  vsmr «TRiT 5 ft* lit 

f*irt Ti ftrtf aiTC»ft *Thnnr ̂ ^

V art yvPT f,  'd'̂'W fw ww 

TT f̂inrr5 ft> ^

*<lvrTT t VPT vw ̂  sr̂f 

«frt ITT WTT W t̂A 8|T*F ̂ IT ̂  TW

 ̂ efV *rf̂ I  »f ^̂rpmr

 ̂pp anfr ftre' firfR *f ?*nT  Ji?f

n̂w  wnfrjHo ̂arrr JTRftrjff ̂ 4 -̂

*rw ftrtrr ij 1  ftro ^  fWhrr

 ̂ ÎT  ̂I

[̂Tw?T jf 3IW *Tf ?rT*r̂

5  WT?T Jl̂ TT TTT WTT Tifi"

î?ft ̂ fr >f  ̂3T*R

5T?T •if)' sr̂T ’THR H»f  artr ̂rift 

irre 'miTi Prew sr  ̂tt »fr 

^ W f’R’T 'R   ̂ ^

T̂ <rfV,  ^̂nr ?r 5t?r  sftr ff 

WR wp: ̂|R) ft>?n’»PTr, *f'5®*TT’sn??TT 

jfftr wr T»ft gŝfrsf nr fri? % fiK^

? wr

>ĵ  f̂T VR®r >T̂ 5 Pp »rRf #

iPftV *R 3TPT THT

'̂, 'imT'̂i anfN̂ wiv *T̂

ij,  *nK*i fkmr ijtrr ^ sft’ft

vt «(?T sft 3ftT iirmT TWT i wfftf 
«T?t TT sr«5̂ JTiff

qmr afk »? fpnmr f fr fmrr ̂  

»Tt »r? v?!TT ftr »rRf 5? art 'Tf 
<n̂ X, ’T? ff?fr»TftTrTf»r »njlf

r̂V̂ ̂I  *1̂ 1̂

pj srff 3ft?r  ? aftr  vrror ^

5T5T ^ sftT T̂T*T T? ?,

51 3TOB *f  >T? ̂ ft> 3TT̂ ̂iJW;

if Tt snwrft i ^  ?r sparer  r 

 ̂ajTRTt WW3; fr 'TT ftWR aft 

1?  VT?rT  f̂t*T

’T'' i> t

aftt ?A  ̂t̂ro tjro f,  ̂̂fT ftWR 

ĵftr g?î <mrftr(f ?o,vo jnnoaft̂i;

#̂ ?r Tfwr

# fv twt mf if ̂ TR art anfrr̂ wf 

WvnStt«rkftfnr

 ̂  *TR WfVf Vt fnW *lft' nwî w
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W  WT  ̂fTft fNviWn  Tf?TF ̂ I 

^   ̂  if 3m vt  fro

WVfJ  J Pf>  ̂  ̂  Wf%

>̂f€«FTT«r 5TfPf ftfW? 

fimPT̂t 3rn» ^

wfPF  TPar  ^̂fhr

5 ^  ̂   ̂  ^

3TTT̂ ̂r̂r IT? arr̂ T̂ T??rr 5  Pf «ri 

ftrirPT̂ ??TO 

^ H 3m% 'I?,  wr 3TR̂ ̂

 ̂ ̂  ^̂ Enrvt «n^

friHTR  ̂fWT  ̂? ifm ^   ̂  

iromirr  %fRT ̂r ̂5?: ̂  ̂ k fk̂ ẑ 

T̂rvTT̂Ir?

15 I  WTVR ?̂r arr̂ f̂ ^

 ̂ fff m  ̂  ̂ Srfvrf

finrf̂ 3rn»  ̂   ̂ vr# f,

 ̂ 0̂f\R  ^  fTT

*^51 apft  ̂T5r?r 3TPr̂ t ^

^TT 5  3̂̂ vnr
fk̂ m i  Tf fŴ1r ̂   P̂T sftfW* 

vfffv arn*  ? ftfT ar? fir̂rPrrfV 3rn> 

%;ir̂ n ftmRr %Pft ift

3̂T5rr| ̂ 3ftr fîiPi<fV srrs   ̂v*nr̂

13ftx vnr VT̂ 5» arrr  ^

 ̂  3rrr ? ftfr ftF w

r̂nr  ̂1

ift̂rTT  ̂  ̂  irrr 

iT̂ ift ̂JPTT  m ̂  ftrm  irrt 

w «n I  arrr ijv  ?rt jt? t̂tt 

r̂?7T f{ fv  ̂ W  3TWfr

5 3rtr ̂   fSlWTT

5T^ w  ̂ artr

f̂fw Tr   ̂?in> %   ̂irt

f̂ip, irfw ^ ?in» %   ̂^

 ̂  ftm  ̂fir  fiffw  tr^

t?  ̂jf ftr  ̂ ^

!r: mw ifro TTo  aiftt tnro  ¥t

fihft  sn̂ ÎTVwJ ̂‘,

 ̂Pr vnrr fNv̂  tk  v̂r 

artr mfif̂  ̂   ^

TRT  f̂TT |T !▼ <̂T'4  ^

dftK ̂ o ̂(®  Prtrw T̂  ^ Irt* 

^Wt îwrw  ̂ f̂tr  vtf

•PJWW 9TTtV fW

^ *̂n% f̂t̂nPT  f̂lff 

 ̂1(T̂ I  ihr A V̂rfT ̂ fv ̂  ̂

ir?  ̂  ̂ ̂  ftwr Tcr%

t 9#c trifo

 ̂ M t «rpT ^

?r̂lf f fT> ̂RTT’frn: ̂  afiT %

PsHjf̂yr vTi"  ̂ n̂rnrr

wrr’wrf̂, ti»TVt ̂ nrr  f̂tr̂rftT 

wr  r̂̂T ̂   ^  ̂ dTi'T̂

ftwT ̂ niftr  ̂ »T̂  wvA ̂ ^  ̂ 

 ̂̂   «^3T ̂  ^ STTTVt iF?

 ̂ $»TT Wrf̂ I  fV»f?f  ̂ WTT

«rnnft f̂ w?̂  ?f;  vtf wrm ?r̂

 ̂ I sTR*  ̂  ftWT 

irft 3fh:  ipfhrn  imr

 ̂«rr̂ 5 fv arnr  ̂ftror 

9̂iWf ̂    ̂  ̂Pff̂ «irnr

 ̂ f "̂'l  ̂I  W®̂

^  ̂  ̂ ftr  ̂ ftnfTT  ^

 ̂   ̂ ̂  Jtf 5TT 

<̂T!RTT f Pf  ̂3W*

 ̂ WT fwT  ̂ ?  wr

f Pf̂  3Tf̂ TC ip  ̂ %!T%finaT

Ht  aftr ̂  trnff # iWV 

^wr  -qrafh: ?wr ̂  ?r̂ tmir?: 

^nrmr^T^

RrwT Tjrfir ^  Tf? Tt  ̂^

art̂ftpff  ̂ *̂nr  if ^
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qftWT V fw# jft ’fff,  iRTar 

iflK ̂   VTTfVFT  ^

 ̂ »TT iftw  f I ̂  fiwrr ̂

^ IW JTRT ¥V f pTT ̂   fiP ̂1T

 ̂ftn  ̂ t»T ni ftwr
^  w arpf ̂  vtftnr  *wp#»fr «ih: 

STJW 5(t ’TŜSfT fWt  Pw>wJ

Nt ̂  ft«rPr̂ «»ff

 ̂ ^ fiwrqr ĴĤr fV 

f̂rfir̂ 8̂ ^  fimmi

 ̂^ ŜTTV ♦!   ̂ n̂r#5T VT!fT

f 8flr arrr *frpT ̂Ttf̂nr

w  v̂ r̂r ̂TipTT 5 Pfrarrr̂ v«*rf 

f̂tr   ̂ WT  F̂T«̂

 ̂T5 ? artT ̂ pnxf

n̂iFT 3rf?frt fWT 50̂ 

i  3?k  ̂  ̂  PTO?rr,  arrr

^ '̂ mcT jjtt fv <n?hn̂ ftRfrr in̂rrrfV 

 ̂  i.  ‘ VT̂TW  ftj ,̂

ftrar ̂ âr% >ft vtf ^

^  «r? ?T!(1f  if fv fironff

sflx vrfWiit % irr?

amTTf̂ar̂ 

VK •'TR̂,  srnrrft ̂  vpht tirt 

anjf̂ afk t̂t îr¥̂ i i w

 ̂flHlhni j fv  VhRT̂

 ̂   wfhr WT ftr’T  ^ 

^ ^̂Enf f̂PT  ̂fTPT

T̂t̂nrr̂y v  fit   ̂̂ rnr

aftr fir wp̂  ftr̂  n̂r̂TT ̂ rrf̂ 

rTTPfT  V fW  arr̂ ^ Ŝ" ^ 

T̂hnntt  ̂5nR vr  frr 

iprrtt afttiWrv *frRT # arfv̂ w 

V̂R  T̂TT  artr  ^ #rt- 

'f̂hO  ̂3n5f vt aR’ft arhftfw ̂tfir 

 ̂’gVR fT?Ĉ ift iJH ^ T̂f»̂  I

^  # if m m WTTT ̂  ¥t

in̂ hr TOwr  ̂ f̂tr Pfwnrr 

’wrprr |j  ̂ fr*r̂ wff ̂,

pTBrrft ifrffT ̂  TfT TT ffif 

r̂mPF̂ ^̂ Trwfir̂rBT 

’fflf *f»<rO  aiftr ^  ivW  ̂

irtWnFT ̂   ̂^ ârvTT ̂rt fprnr 

^   ̂̂  «TT w4
5, «nf gf̂T impfN*   ̂^

 ̂j(t ^ ̂  ̂  t 

»fr̂ vmiT wrA afhc  iprWir 

¥t ?f̂ ?ft  ̂ ŵ wdt ̂  ̂Pf

 ̂ ITT

if Pit wt furrrr

 ̂ ̂  afk ipnmx ̂  W5TRT

wr iprnr f̂ft»r vt

wrm ̂    ̂<9ftr f f TTt̂nrft’

 ̂w?iT   ̂ 5 3rtr ̂  f*r

îrhff wr̂   ̂̂  ŵ 
f»T f?nrŵ ̂  ̂  f̂w 

T??Sfe iTfift Tf w¥̂  ̂ v̂Tvt arrrr# 

 ̂ rf̂rnc  n̂f̂ i  arr¥ pr 

irm  iifl’   ̂ ffr f*r ̂  # 

 ̂   ̂ vt 5rt?̂fT i »flT

fir an̂ ̂  ̂ ^ wĵ wtt 

?nP5Ff ̂  vt frnr i  i wr

ifrr ̂  WR( Vt STî ITPT̂ ̂ Pf Iff ̂  

fffvinmr îfhrirwT̂

•iff ft m??n'1̂ fir ̂Tf?f f Pf (q̂»Hfl4- 

% wfW fir ifpff ̂ ^ ̂ wt*r 

iT̂ PrvT̂, ^ Btf wt̂iT̂ Prvn* 

fvT̂r fir <nvt Tt̂nnr  ̂ i iTf 

iTH?f jpr fif vn?̂ ftf̂ hr irfift TJrft 

ftfiPT f̂if? rr̂  fir «̂FT& 

 ̂ pr ̂  ijT VT

t, fif iR̂  irnmr îtr iftwnpr 

 ̂ wrf̂ I 4 nHTf vNrt #
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 ̂ vr ftpp 5

+<̂i f I 

15̂ 3(Bm »f’  j

arrow  srtr  Prrt̂  ^
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Mr. Chairman: The House will noŵ 
stand  adjourned  till  1-10 p.m . on 
Monday, the 23rd November, 1W3.

The House then adjourned till Half 
Pan One of the CÛk on Mmdau, 
the 73rd November, 1553.




